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Ground Water Department

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (O)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXISTING WELL FOR INDUSTRIAL/ COMMERCIAT/ INFRASTRUCTURAL
OR BULK USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.1
AUTHORIZATTON/ NO-OBJECTION CERTIFICATE NO: NOC034278
VALID FROM 0203/2021 TO 0103/2026

Name of the Applicant TARUN SAWINEY
Address of tll:;pplimnt Triveni Engineering And Industries Ltd
Conpny e e g i ey s tig s i
Berial No. of Application Form MZIFN0221ININ0016 ik Date of Submission 01022021
Specimen Signature of the User:

 Location particulars
District Muzaffar Nagar Block KHATAULL
J.L. No Plot No. N/A
Munieipality/Corporation NA Ward No. NA
Holding No. NA
Rate of Withdrawal (m¥hr.) 110.00 mﬂwmanﬂmof 14121990
Particulars of the Proposed Well and Pumping Device:
Type of the Well Tube Well/Boring Purpose of the Well Industrial

| Assembily Size (For Tube Well) | 0.00 ;%gf;"jmmg‘hm“’ 0.00
Diameter (For Dug Well) 0.00 Type of Pump to be Used: Submersible
H.P. of the Pump: 40.00 Operational Device Electric Motor
Maximum Allowable Rate of 110.00 Maximum Allowable Running 200
Withdrawal (m%hr.): ; Hours Per Day:
Maximum Allowable Annual Extraction of Ground Water: 66000.00

This No-Objection certificate authorizes the owner applicant (user) to sink o well in the location specified at SL. (2) for extraction of

ground water at a rate not execeding that as shown at 8L (3)), for Running Hours per day as shown at SL (3k), and for maximum allowable

| annual extraction of ground water as shown at SL (3k) and is valid subject to the observance of the conditions stated overleaf.




[ GENERAL CONDITIONS

k.

In case of any change of ownershi P of the proposed well, [resh authorization has to be obtained.

No change of location, design, rate of withdrawal and pumping device in respect of the Proposed well as indicated at SI, () and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of
this authorization

For the purpose of measuring and recording the quantity of ground water extracted, every said user shall aflix digital water flow meters
(conforming to BIS/IS standards) having telemetry system in the abstraction strneture, which record rate and quantum of extraction, at
outlet of pumping devices and it shall be presumed that the quantity recordod by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water fron the well as shown in ifem 3(k) shall not exceed to the recorded rate from
water ineters

The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if’
the situation so demands

In case of any change of ownership of the oxisting woll, fresh registration has fo be obfained.

No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. () and (3) of this |
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall Tead fo cancellation of |
this registration

In ease, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage, this registration is liahle for cancellation,

The Certificato of Authorization/ NOC shall be yal id for a period of five years from the date of issue, The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior fo expiry of its validity.

Construetion of piszometers and installation of digital water level recorders with telemetry shall he mandatory for user, Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water lovel recorders shall be

|

made available to this office on monthly basis
ral:':_ll nstallation o i meters and |

Piezometer is a borewell Aubewell used only for measuring the water lovel by lowering the tape/sounder or antomatic water level
measnring equipment. It is also used 1o take water sample for wafer quality testing when ever needed. General guidelines for installation
of piezometers ave as follows:

e The piezometer is to be installed/constrneted af the minimnm of 50 m distance from the pumping well throngh which ground

° The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. IT, more
than one piezometors are installed the second piezometer should monitor the shallow ground water regime. Tt will facili tate
shallow as well as deeper ground water aquifer monitoring,

° No. of piezometers to be constructed & Type of water loyel onitoring mechanism shall be as per below table:

e e 2D of water lay T ————— 2 De 85 per belaw table:

. [ Monitiring Mechanism
| Noof Piezometers required |-
DWLR with Telemetry

| 8.No ! Quantum of Ground water withdrawal (eumilay)

Manual

| EL

| 2 11- 50
e S
ll 8 } 50- 500
4 | y 500 i 2 Lol f 2 f

s Sy e iy __..“H_.___Lm.-_____,__.‘._..m_.__,___,

° The measuring f) requency should bhe monthly and accnracy of neasurement should be up to em, the reported measurement should
be given in meter upto two decimal,

e For measurement of wiiter level sounder or automatic water level recorder (AWLRY Digital Automatic water level recorder
(DWLR) with telemetry system should he used for accuracy,

© The measurement of water level in piczometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours,

°  All the details regarding coordinates, rediced level (with respect to mean level), deptly, zone taped and assembly lowered shonld
be provided for bringing the piczometor into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh,
and for its validation,

° The ground water quality has to be monitored twice in a year during pre-monsoon (MayJune) and post-monsoon
(OctoberNovember) periods, Quality may be got analyzed from NABI, approved lab. Besides, one sample (1 It capacity Lottle) to
the concerned Director, Ground Water Departiment, Uttar Pradesh, for chemical analysis,

° A Permanent display board should be installed at piezometer/Tube wells site for providing the location, Piezometer/ tube well ]
number, depth and zone tapped of piezometerfube well for standard referencing and identification, |

° Any other sife specific requiremient regarding safety and access for measurement may be taken caro of,

ny other condition(s) that may be imposed by the concerned Authority,

#
&



| * Tucase, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found fo be

incorrect during verification at any subsequent stage, this permit is liable for eancellation.

* SPECIFIC CONDITIONS:

* (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following
specific condifions:

+ i) No Objection Certificate shall be granfed only in such cases where local government water supply agencies are not able to supply the
desired quantity of wator,

¢ ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

* iii) All industries abstracting ground water in excess of 100 m?4l shall be required to undertake annual water audit through Confederation
of Indian Industries (CIL)/ Federation Indian Chamber of Commerce and Tndustey (FICCI)/ National Productivity Couneil (NPC)
certified andifors and submit andit reports within three months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their gronnd water use by at least 20% over the next five years through appropriate means.

* iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring
mechanism as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m® day
of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be
the same as that of the pumping well/ wells, Monthly water level data shall be submitted online to the Ground Water Department, UP.

= v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to |
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tan nery, pesticides/ insecticides, fertilizers, slanghter
house, explosives ete.) shall store the harvested rain water in smrface storage fanks for use in the industry.

* vi) Injection of treated/untreated waste water into aquifer system is strietl y prohibited.

* vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units ete. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

Lo (B) Infrastructural User: The No Objection Certificate for gronnd water abstraction will be granted subject to the following specific

conditions;

* i) In case of infrastructure projects that require dewatering, proponent shall be required fo carry ont regnlar monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, TP as applicable. Monitoring
records and resnlts should be retained by the proponent for two years, for inspection or reporting as required by Distriet Ground Water
Management Couneil. .

* ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20
m? ilay. The water from STP shall be utilized for toilet flushing, ear washing, gardening cte

Date : 27072021
Place:Muzaffar Nagar

This certificate is electronically generated and does not require digital signatare




Ground Water Department
(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (0)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
=~ EXISTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL
OR BULK USER OF GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC044731
VALID FROM 04032021 TO 03/03/2026

Name of the Applicant TARUN SAWHNEY
Address of the Applicant: Triveni Engineering And Industiies Ltd
: Triveni Engg.& indunstries 1td Village Shekhipura Khatuli
Gonzginy Kane Sugar Unit Khatuli Company Address Muzaffarnagar
Serial No. of Application Form MZEFN022ININOO1Y Date of Submission 01022021
= Bpecimen Signature of the User:
Location particulars:
Distriet Muzaffar Nagar Block KHATAULI
J.L. No Plot No. N/A
Municipality/Corporation NA ‘Ward No. NA
Holding No. NA
. Date of Energization (In Case of

3 5/1¢
Rate of Withdrawal (m”/hr.) 100.00 Electric Pump) 15/121990
Particulars of the Proposed Well and Pumping Device:
Type of the Well Tube Well/Boring Purpose of the Well Industrial

i ' Approx. Strainer Length (For

Assembly Size (For Tube Weﬂ) 0.00 Tube Well) 0.00
Diameter (For Dug Well) 0.00 Type of Pump to be Used:  Submersible
HLP. of the Pump: 40.00 Operational Device Electric Motor
Maximum A]logable Rate of 100,00 Maximum Allowahle Running 2.00
‘Withdrawal (m“/hr,): Hours Per Day:
Maximum Allowable Annual Extraction of Ground Water: 60000.00

This No-Objection certificate authorizes the owner applicant
ground water at a 1ate not exceeding that as shown at SI. (3j),
annual extraction of ground water as shown at SI. (3k) and is

(user) fo sink a well in the location specified at SL (2) for extraction of
for Running Hours per day as shown at SL (3k), and for maximum allowable
valid subjeef fo the observanee of the conditions stated overleaf,




GENERAT CONDITIONS

* In case of any change of ownership of the praposed well, fresh authorization has to be obtained.

*+ No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of
this authorization

* Tor the purpose of measuring and recording the quantity of gronnd water extracted, every said nser shall affix digital water flow meters
(conforming to BIS/IS standards) having telemetry system in the abstraction stricture, which record rate and quantum of extraction, at
outlef of pumping devices and it shall be presunied that the quantity recorded by the mefer has heen extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(I) shall not exceed to the recorded rate from
water meters

* The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands

* In case of any change of ownership of the existing well, fresh registration has to be obtained.

= No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SI. (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to eancellation of
this registration

* In case, any of the particulars T information furnished by the applicant in his application for issuance of this registration is found fo be
incorreet during verification at any subsequent stage , this registration is liable for cancellation.

| * The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for

| renewal through a fresh application, at least ninety days prior to expiry of its validity.

* Construction of piczometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obfained from digital water level recorders shall be
made available to this office on monthly basis

* Guidelines for Installati §

Piezometer is a borewell Aubewell used only for measuring the water level by lowering the tape/ sounder or antomatic water level
measuring equipment. It is also used fo take water sample for water quality testing when ever needed. General guidelines for installation
of piezometers are as follows:

© The piezometer is to be installed/constiueted at the minimum of 50 m distance from the pumping well through which ground
water is being withdrawn. The diameter of the piezometer should be about 4" to 6",

© The depth of the piezometer shonld be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow ground water regime, It will facilitate
shallow as well as deeper ground water aquifer monitoring.

© No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

| Monitiring Mechanism
| 8:No | Quantum of Ground water withdrawal (cumiday) | No.of piezometers requiived
Manual | DWLR with Telemetry
1 ¢ 10 0 0 0
2 11- 50 1 1 0
3 50- 500 1 0 1
4 » 500 2 0 2

© The measuring frequency should be monthly and aceuracy of measurement should be up to en. the reported measurement should
be given in meter upto two decimal.

¢ For measurement of water level sounder or automatic water level rocorder (AWLRY Digital Automatic water level recorder
(DIWLR) with telemetry system should be used for accuracy.

o The measurement, of water level in piezometer should be taken, only after the pumping from the surronnding tube wells has been
stopped for about four to six hours.

© All the details regarding coordinates, reduced Jevel (with respect to nean level), depth, zone taped and assembly lowered shonld
be provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh,
and for its validation.

o The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to
the concerned Director, Ground Water Department, Uttar Pradesh, for chemrical analysis.

© A Permanent display board should be installed at piezometer/Ttube wells site for providing the location, piezometer/ tube well
number, depth and zone tapped of piezometer/tube well for standard referencing and identification.

°© Any other site specific requirement regarding safety and access for measurement may be taken care of.

* Any other condition(s) that may be imposed by the concerned Authority.

e
&




Date 127072021

In case, any of the particulars I information furnished by the applicant in his application for issuance of this permit is found to be
incorrect during verification at any subsequent stage, this permit is liable for cancellation.

SPECIFIC CONDITIONS:

(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following
specific conditions:

i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

ii) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

iii) All industries abstracting ground water in excess of 100 w3l shall be requited to undertake annual water andit through Confederation
of Tndian Industries (C1I)/ Federation Indian Chamber of Commerce and Industry (FICCL)/ National Productivity Couneil (NPC)
certified anditors and submit audit reports within three months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means,
iv) Construetion of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring
mechanism as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m? /day
of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distanee of 50 m from the bore well production well. Depth and aquifer zone tapped in the piezometer shall be
the same as that of {he pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

v) The proponent shall be required fo adopt reof fop rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, fannery, pesticides/ insecticides, fertilizers, slaughter
house, explosives cte.) shall store the harvested rain water in surface storage tanks for use in fhe industry.

vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slanghter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units efe. (as per CPOB list) need to undertalke necessary well head profection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for gronnd water abstraction will be granted subject to the following specific
conditions:

i) In case of infrastructure projects that require dewatering, proponent shall be required to carry ont regnlar monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Moniforing
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Couneil.

i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20
m? /day. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Place;:Muzaffar Nagar

This certificate is electronically generated and does not require digital signature




Ground Water Department
(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)

~ AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXTSTING WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL
OR BULK USER OF GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC029459
VALID FROM 04/3/2021 TO 03/03/2026

Name of the Applicant TARUN SAWHNEY
Address of the Applicant Triveni Engineering And Industries Litd
= Triveni Engg.& industries ltd \dd Village Shekhipura Khatuli

Company Name Sugar Unit Khatuli Company Muzaffarnagar

T Serial No. of Application Form MZEN0221NTNO01S Date of Submission 01022021
Specimen Signature of the User:
Location particulars:
District Muzaffar Nagar Block RHATAULI
J.L. No Plot No. N/A
Municipality/Corporation NA ‘Ward No. NA
Holding No. A

- Date of Energization (In Case of
3 D

Rate of Withdrawal (m”/hr.) 100.00 Electric Pump) 177121990
Particulars of the Proposed Well and Pumping Device:

-
Type of the Well Tube Well/ Boring Purpose of the Well Industrial

: ‘ Approx. Strainer Length (For
Assembly Size (For Tube Well) _ 0.00 Tube Well) 0.00
Diameter (For Dug Well) 0.00 Type of Pump to be Used: Ejector pump
H.P. of the Pump; 40.00 Operational Device Electric Motor
MammumA]lo;mbIe Ratae of 100.00 Maximum Allowable Running 1.00
‘Withdrawal (m®hr.): Hours Per Day:
Maximum Allowable Annual Extraction of Ground Water; 20000.00
This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SL (2) for extraction of
ground water at a rate not exceeding that as shown at 81. (8j), for Running Iows per day as shown ai SL. (3k), and for maximum allowable
annual extraction of ground water as shown at SL (3k) and is valid subject to the observance of the conditions stated overleaf.
[
42




GENERAL CONDITIONS

In case of any change of ownership of the Proposed well, fresh anthorization has to be obtained.

No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of
this authorization

For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters
(conforming to BIS/TS standards) having telemetry system in the abstraction strmeture, which record rate and quantum of extraction, at
outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(1c) shall not exceed to the recorded rate from
water meters

The concerned Anthority reserves the right to stop extraction of ground water from the well due to quality hazards ox any other reasons, if
the situation so demands

In case of any change of ownership of the existing well, fresh registration has to be obtained.

No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at ST. (2) and (3) of this
certificate shall be made withent prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of
this registration

In case, any of the particulars I information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage , this registration is liable for cancellation,

The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue, The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone
tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be
made available to this office on monthly basis
Guidelines for Installation of Piezometers and t

Piezometer is a borewell Anbewell used only for measuring the water level by lowering the tape/ sonnder or automatic water level
measuring equipment. It is also used to take water sample for water quality festing when ever needed. General guidelines for installation
of piezometers are as follows;

© The piezometer is to be installed/constructed at the minimnm of 50 m distance from the pumping well through which ground
water is being withdrawn. The diameter of the piezometer should be about 4~ to 6",

o The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the secand piezometer should monitor the shallow gronnd water regime, It will facilitate
shallow as well as deeper ground water aquifer monitori ng.

© No. of piczometers to be constructed & Type of water level monitoring mechanism shall be as per below table;

Monitiring Mechanism
S.No | Quantum of Ground water withdrawal (cumilay) | No.ofl piezometers required
Manual | DWLR with Telemetry
1 «10 0 0 0
2 11 - 50 1 1 0
3 H0- 500 1 0 1
+ » 500 2 0 2

° The measuring frequency should be monthly and acenracy of measurement should be up to cm. the reported measurement should
be given in meter upto two decimal.

o For measurement of water level sounder or antomatic water level recorder (AWLR)/ Digital Automatic water level recorder
(DWLR) with telemetry system should be used for acenracy.

o The measurement of water level in piczometer should he talien, only after the pumping from the surrounding tube wells has been
stopped for about four fo six howrs,

© All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembl ¥ lowered shonld
be provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh,
and for its validation.

° The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (11t capaeity bottle) to
the coneerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

o A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well
number, depth and zone tapped of piezometertube woll for standard referencing and identification.

© Any other site specific requirement regarding safety and aceess for measurement may be taken care of.

Any other condition(s) that may be imposed by the concerned Authority.

_’
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In case, any of the particulars T information furnished by the applicant in his application for issuance of this permit is found to be
inicorrect during verification at any subsequent stage, this permit is liable for cancellation.

SPECTFIC CONDITIONS:

(A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subjeet to the following
specific conditions:

i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

ii) All industries shall be required to adopt Latest water efficient technologies so as to reduce dependence on ground water resources.

iii) All industries abstracting ground water in excess of 100 m?4l shall be required to undertake annual water audit through Confederation
of Indian Industries (CIT)/ Federation Indian Chamber of Commerce and Industry (FICCD)/ National Productivity Couneil (NPC)
cortified auditors and submit audit reports within three months of completion of the same to Gronnd Water Department Uttar Pradesh.
All sueh industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means.
iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring
mechanism as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m® day
of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be
the same as that of the pumping well/ wells, Monthly water level data shall be submitted online to the Ground Water Department, UP.

v) The proponent shall be required to adopt voof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter
house, explosives efe.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi) Injection of treated/untreated waste water into aquifer system is strictly prohibited.

vii) Industries which ave likely to cause ground water pollution e.¢. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units ete. (as per CPCB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regnlar monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by Distriet Ground Water
Management Council.

ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20

m? Alay. The water from STP shall be utilized for toilet flushing, car washing, gardening etc

Date ;27072021

Place:Muzaffar Nagar

This certificate is electronically generated and does not require digital signature




Ground Water Department

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)
~ AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW /
EXTSTING WELL FOR INDUSTRIAL/ COMMERCIAT/ INFRASTRUCTURAL
OR BULK USER OF GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOC027412
VALID FROM 04432021 TO 03032026

Name of the Applicant TARUN SAWHNEY
Address of the Applicant: Triveni Engineering And Industries Litd
Triveni Iingg.& indnstries Itd i Village Shekhipura Khatuli
Campany Natne: Sugar Unit Khatuli S Muzaffarnagar
Serial No. of Application Form MZENO22INTNO019 Date of Submission 01022021
Specimen Signature of the User:
Location particulars
District Muzallar Nagar Block KHATAULI
J.L. No Plot No. N/A
Municipality/Corporation NA Ward No. NA
Holding No. NA
. 3 : Date of Energization (In Case of &

Rate of Withdrawal (m“/hr.) 120.00 Flectric Pamp) 19/12/1990
Particulars of the Proposed Well and Pumping Device:

T Typo of the Well Tube Well/Boring Purpose of the Well Industrial

: Approx. Strainer Length (For
Assembly Size (For Tube Wel_l) 0.00 Tabo Well) 0.00
- Diameter (For Dug Well) 0.00 Type of Pump to be Used: Submersible
HLP. of the Pump: 40.00 Operational Device Electric Motor
A oy Aums ble Rate of 190.00 Maximum Allowable Running | | o
Withdrawal (m®/hr.): Hours Per Day:
Maximum Allowable Annual Extraction of Ground Water; 24000.00
This No-Objection certificate authorizes the owner applicant (user) fo sink a well in the location specified at SL (2) for extraction of

ground water af a rate not exceeding that as shown at SL (3j), for Running Hours per day as shown at SL (3k), and for maximum allowable
annual extraction of ground water as shown at SL (3k) and is valid subject to the observance of the conditions stated overleaf,
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GENERAL CONDITIONS

¢ In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

¢ No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this
certificate shall be made without prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of
this authorization

- » Torthe purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters

(conforming to BIS/ IS standards) having telemetry system in the abstraction structure, which record rafe and quantum of extraction, at

outlet of pumping devices and it shall be presumed that the quantity recorded by the meter has been extracted by the said user, until the
contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not exceed fo the recorded rate from
water meters

* The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if
the situation so demands

* In case of any change of ownership of the existing well, frosh registration has to be obtained.

* No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at SL () and (3) of this
certificate shall be made without prior permission of the Competent Authority, Any deviation in this regard shall lead to cancellation of
this registration

* In case, any of the particulars T information furnished by the applicant in his application for issuance of this registration is found to be
incorrect during verification at any subsequent stage , this registration is liable for cancellation.

¢ The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for
renewal through a fresh application, at least ninety days prior to expiry of its validity.

* Construetion of piezometers and installation of digital water level trecorders with telemetry shall be mandatory for user. Depth and zone

| tapped of piezometer should be commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be

made ayailable to this office on monthly basis

Guidelines for Installati : B 8

Piezometer is a borewell fubewell used only for measuring the water level by lowering the tape/ sounder or automatic water level
measuring equipment. It is also used fo take water sample for water quality testing when ever needed. General guidelines for installation
of piezometers are as follows:

o The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground
water is being withdrawn. The diamefer of the piezometer should be about 4™ to 6",

© The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more
than one piezometers are installed the second piezometer should monitor the shallow gronnd water regime. It will facilitate
shallow as well as deeper ground water aquiler monitoring.

© No. of piezometeis to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism
S.No | Quantum of Ground water withdrawal (cum/iday) | No.of piezometers required |
Manual | DWLR with Telemetry

E 1 <10 0 {0 0

Q 11 - 50 1 1 0

3 50- 500 1 0 1

+ » 500 | 2 | 0 2
L |

e, a1 L i |

© The measuring frequency should be monthly and aceuracy of measurement should be up fo em. the reported measurement shonld
be given in meter upto two decimal.

o For measurement of water level sounder or antomatic water level recorder (AWLR)/ Digital Automatic water level recorder
(DWLR) with telemetry system should be used for acenracy.

© The measnrement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been
stopped for about four to six hours,

©  All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should
be provided for bringing the piezometer into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesl,
and for its validation.

o The ground water quality has to be monitored twice in o Yyear during pre-monsoon (May/June) and post-monsoon
(October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one sample (1 It capacity bottle) to
the concerned Director, Gronnd Water Department, Uttar Pradesh, for chemical anal ysis.

© A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well
number, depth and zone tapped of piezometertube well for standard referencing and identification.

° Any other site specific requirement regarding safoty and access for measurement may be taken care of.

* Any other condition(s) that may be imposed by the concerned Authority.

e
&




¢ In case, any of the particulars T information furnished by the applicant in his application for issuance of this permit is found to be
inicorrect during verification at any subsequent stage, this permit is liable for cancellation.

= SPECIFIC CONDITIONS:

* (A) For Industrial User: No Objection Certificate lor ground water extraction by industries shall be granted subject to the following
specific conditions:

* 1) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the
desired quantity of water.

* i) All industries shall be required to adopt latest water efficient technologies so s to reduce dependence on ground water resources.

e iii) All industries abstracting ground water in excess of 100 m>d shall be required fo undertake annual water audit through Confederation |
ol Indian Industries (CIL)/ Federation Indian Chamber of Commerce and Tndustry (FICCL)/ National Produetivity Council (NPC)
certified anditors and submit audit reports within fhree months of completion of the same to Ground Water Department Uttar Pradesh.
All such industries shall be required to reduce their ground water use by at least 20% over the next five years through appropriate means,

* iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring
mechanism as mentioned in General Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m® day
of ground water and. Monitoring of water level shall be done by the project proponent. The piezometer (observation well) shall be
constructed at a minimum distance of 50 m from the bore wellproduction well. Depth and aquifer zone tapped in the piezometer shall be
the same as that of the pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

* v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to
pollute gronnd water (chemical, pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter
house, explosives ete.) shall store the harvested rain water in surface storage tanks for use in the industry,

>+ vi) Injection of treated/unfreated waste water into aquifer system is strictly prohibited.

* vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slanghter Houses, Dye, Chemical/ Petrochemical, Coal
washeries, other hazardous units ete. (as per CPOB list) need to undertake necessary well head protection measures to ensure prevention of
ground water pollution.

* (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

* 1) In ease of infrastructure projects that require dewatering, proponent shall be required fo carry ont regular monitoring of dewatering
discharge rate (using a digital water flow meter) and submit the data online to Ground Water Department, UP as applicable, Monitoring
records and results should be retained by the proponent for two years, for inspection or reporting as required by District Ground Water
Management Council.

* i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20
m? day. The water from STP shall be utilized for toilet flushing, car washing, gardening ete

Date :27072021
Place:Muzaffar Nagar
















Im veni
ENGINEERING & INDUSTRIES LTD.

Sugar Unit : Khatauli
Vill.- Shelkhpum Khatauli-251201 Distt. Muzaffarmagar (U.F)

Tel.: 9897133335, 01396- 272347
GSTIN No. ;- 09AABCT6370L1ZW
Principal Place of Business-Khatauli

(Form of Nomination)
NOMINATION OF PERSONS BY A COMPANY

Date: 28/01/2021

Being the authorized person by the board of directors of the company, 1 do hereby authorized that
the following person is nominated as the person in charge of establishment, branch of the
unit mentioned against the name of the person and shall be responsible for any contravention
of the Act and rules/regulations or directions issued there under in respect of the concerned
establishment/branch/unit with the provisions of the Uttar Pradesh Ground Water
Management & Regulation Act 2019

Establishment/unit Name ' Name & specimen Sign of person

1 Triveni Engineering & Industries Ltd Niranj% Singhh -
Sugar Unit, -Khatauli AGM(Legal)

Distt. Muzaffarnagar

-
>

Regd. Office : Deoband-247 554, District Saharanpur, Uttar Pradesh
CIN No.- L1542UP1932PLC022174
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Z UTTAR PRADESH POLLUTION CONTROL BOARD
: %$$ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppeb.com

CONSENT ORDER

Ref No. - v Dated : 17/12/2021
139165/UPPCB/MuzaffarNagar(UPPCBRO)/CT
O/water/MUZAFFARNAGAR/2021 o

To,

Shri TARUN SAWHNEY

M/s TRIVENI ENGINEERING AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI

Triveni Engineering And Industries Ltd Village Sheikhpura Sugar Unit Khatauli MUZAFFAR
NAGAR,251201 :

MUZAFFARNAGAR

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 19_74

(as amended) for discharge of effluent to M/s. TRIVENI ENGINEERING AND
INDUSTRIES LIMITED SUGAR UNIT KHATAULI
~
Reference Application No :13750472 Dated :17/12/2021
¥ For disposal of effluent into water body or drain or land under The Water (Prevention and control of

Pollution) Act,1974 as amended (here in after referred as the act ) M/s. TRIVENI ENGINEERING
AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI is hereby authorized by the board for
discharge of their industrial effluent generated through ETP for irrigation/river through drain and
disposal of domestic effluent through septic tant/soak pit subject to general and special conditions
mentioned in the annexure ,in refrence to their foresaid application .

This consent is valid for the period from 01/01/2022 to 31/12/2023 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended . 3

w2

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
NISHI KUMAR CHAUHAN g o e sooe
Chief Environmental Officer (Circle 3)

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer, U.P. Pollution Control Board, MuzaffarNagar to ensure the compliance of the

conditions imposed in the certificate. Chcini e o L RMAR SN

NISHI KUMAR CHAUHAN gyt 20211217 16:44:55 0530
Chief Environmental Officer (Circle 3)
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4(a)

4(b)

4(c)

U.P. POLLUTION CONTROL BOARD, LUCKNOW

Consent Order No. 13750472/ Water

CONDITIONS OF CONSENT

Annexure to Consent issued to M/s. TRIVENI ENGINEERING AND INDUSTRIES LIMITED
SUGAR UNIT KHATAULI vide

Dated : 17/12/2021

This consent is valid for the approved production capacity of SUGAR CANE CRUSHING 16000

TOD:
This consent is valid only for

products and quantity mentioned above. Industry shall obtain prior

approval before making any modification in product/ process /fuel/ plant machinery failing which

consent would be deemed void.

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily | Treatment facility and
discharge, KL/day discharge point

1 Domestic 600 KLD STP

2 Industrial 1935 ETP
Arrangement should be made for collection of water used in process and domestic effluent
separatelﬁ in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for

measurement of effluent and

application for consent no other effluent should enter in t

effluent.
drain .

for collecting its sample.

Except the effluent informed in the
he said arrangements for collection of
It should also be ensured that domestic effluent should not be discharged in storm water

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.
Domestic Effulant
S.No Parameter Standard
1 Total Suspended Solids AS PER E(P) RULES, 1986
2 BOD AS PER E(P) RULES, 1986
3 CcoD AS PER E(P) RULES, 1986
4 Qil & Grease AS PER E(P) RULES, 1986
5 Quantity of Discharge 600 KLD THROUGH STP

The industrial effluent should b

conformity with the standard lay down under the noti

GSR 35 (E) dated 14/01/2016.

e treated in treatment

lant so that the treated effluent should be in
ication issued by MOEF&CC vide its GO no

Industrial Effulant
S.No Parameter Standard

1 Total Suspended Solids AS PER E(P) RULES, 1986
2 BOD AS PER E(P) RULES, 1986
2 COD AS PER E(P) RULES, 1986
4 Oil & Grease AS PER E(P) RULES, 1986

5 Quantity of Discharge 1935 KLD (FOR
IRRIGATION AND REUSE

F-i. IN PROCESS)

Loading Rates for different soil textures.
E

e |

l S.No

Soil Texture

I Loading rate in m3/Ha/Day l




Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the ¢ooling arrangement and polishing tank for recycling the excess
condensate water to process or ufilities or allied units.

Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
completely in accordance with irrigation plan.

The impact of treated effluent application on land is to be included further in E.LA. studies,
involving ground water monitoring point identified in close proximity to the unit.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the g(:rd vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB ,

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effecnve with additional conditions meéntioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:



li- gohisT%I]')O is valid for production SUGAR AT SUGAR CANE CRUSHING CAPACITY OF
6000 !

3. The industry should comply the condition of SGWA NOC.

3- This CTO shall be subject to the order to be passed in OA No. 71/2021 Chandra Shekher Versus
State of U.P. by Hon'ble NGT.

4- This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in productfproccssffuelf plant machinery failing which
consent would be deemed void.

5. The unit shall maintain strict supervision upon fluctuations in operating parameters with respect to
cach treatment unit of the Effluent treatment plant.

6- The E.T.P. unit operation lin¢ up Strengthening is to be maintained.

7- The industry shall establish Miyawaki forest inside the factory in sufficient area the treated
effluent from the ETP shall be used for forestation.

8- The Unit shall install Piezometer for measurement of ground water level and the data generated
from Piezometer will be provided to the SPCB on monthly basis.

9- Flow meter 10 be installed in all water abstraction points and usage of fresh water to be
minimized.

10- During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

11- The unit shall submit the audited balance sheet for the current year and the details of fees
deposited during last three years within a month.

12- The industry shall implement treated effluent flow distribution measurement for irrigation
purposes completely in accordance with irrigation plan.

13- Industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High Court,
Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board
for protection and safe guard of environment from time to time.

14- Industry shall comply with various provisions of Water (Prevention and Control of Pollution)
Act 1974 as amended and all other applicable rules notified under E.P. Act 1986. .

15- Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order
1no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http:f!www.uppcb.conﬂpdﬂGreen-Belt-Guidle_16021S.pdf.

16- The unit shall comply with the provisions of notification No. S.0. 3 187(E) dated 07-10-2016 of
Ministry of Water Resources, River Development and Ganga Conservation, GOl

17- The discharge norms must confirm as per the notification no G.S.R. 35 (E) dated: 15.01.2016 of
MoEF&CC.

18- Unit shall comply with the directions issued by Central Pollution Control Board, New Delhi vide
letter—B-190198/W QMf'Il{R(."fj."CPC]E‘n‘r Sugar/12/201 6-17/16662, dated 14/ 19.02.2019, and send the
compliance report to Board on quarterly basis.

19- Unit shall identify recipient drains/ rivulets and their w's & d/s location in consultation with
UPPCB and shall carry out monthly monitoring of identified recipient drains at ws & d/s location
through lab recognized under Environment (Protection) Act, 1986 and shall submit the analysis

report on monthly basis by 10th of every month to CPCB and UPPCB.

20- Unit shall maintain pipe line from outlet of ETP and to the point of irrigation land.

L3




21- Unit shall ensure the connectivity of the installed online monitoring system to the servers of
CPCB and UPPCB.

22- Unit shall provide Pakka channel/ pipe line for irrigation and shall maintain the records of
ground water extracted and treated effluent used for irrigation on land. :

23- Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended, Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment
(Protection) Act 1986, and directioh issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India. '

24- Unit shall submit treated effluent monitoring report of the ETP and ground water quality of
premélses as well as of the irrigated area done by MoEF & CC approved laboratory in every 3
months.

25- This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B
/ UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

26- The industry shall also explore treated effluent re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle. This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated _
effluent discharge possibility elsewhere. '

2?-8'1'he industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

28- Industry shall install at sufficient height from the ground level Open to Network HD PTZ
rotation Camera at the Inlet, Aeration tank, Secondary Clarifier and outlet of Effluent treatment
plants for On Line Monitoring and its URL and password shall be provided to the UPPCB control
ToOm. 3

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
NISHI KUMAR CHAUHAN S0 e o om0
Chief Environmental Officer (Circle 3)




———

T

T

*-mall - ashwani lakhani@redittmail com LY e
pemcrnorkeﬁswcogmaﬂ com i

Environmental Testmg & Appraisal Laboratories
(House of Polluticn Monitoring; Analysis & Consultancy Semces}

Norks Place . Knasra No. 1102, I :
ndustrial Area, Salempur Rajputan, Mailing Address : 13
loorkee - 247 B67 (Uttarakhand) Roorkee - 2.*5? B

ACCREDITATED.BY NABL, DEPARTMENT OF "-‘CIENCE-.a :ECH"JOLO‘..Y GO‘ /T. APPROVED TESTING

PRE- MONSOON GROUND WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

| | Test Report No: ET&A/WS/49184/21 Laboratory Sample Code : EMC/W5/49248/21 | Date: 08.05,2021

Work Order No.& Date : 49184/21 & 01.05.2021 it ERe i
| Name and Address of Customer M/s Triveni Engineering & Industries Ltd. Order Reference : ; :
f Sugar Unit , Khatauli, Through E-mall
5 Distt.-Muzaffarnagar,U.P. :
il l Sample Description/Type Borewell No-2 Sample Collected by Laboratory Representative
‘ampling Locatlon Near Molasses Tank Sample Quantity / Packing 2L x1 No.PVE can
i 100 mi sample for fluoride
200 ml Sample Sterilizad
i e Glass Container for Lk e
) (o) W s gk =) lmey L e A Microbiological Parameters |
I Date of Sampling 01.05.2021 Date of Receipt of Sample 01.05.2021 | .~.
| sampling Procedure As per IS:3025 (Part 1) 1987 Reaff. 2003; 15 :10500,2012 Recent Amendment
| | Date of Start of Analysis 03.05.2021 i Date of Completion. of Analysis | 08.05.2021
TEST REPORT
| S.No. | Test{s) conducted Unit Test Result | Requiremant/ | Parmissible | Test Method
| Desirable limit Limit
b Colour Hazen less than 1 5 ; 15 max 15:3025(Part 4) n”mffw“
i T R i e 2o Unabjectionable | Unobjectionable Agreeable | I5:3025(Part 5) 1983 nearfmz
B 3. | Taste ek dE Agreeable Agreeable - Agreeable !SiDZﬁthﬂ?&ﬂ)iﬂBﬂ »'._
T il = 6.74 65,5 WG relaxation | 153035 (Part 11) 1983 Rea 3012 |
5. | Electrical Conductivity usfem . 694 - - 15:3025 {Part 14] 1984 Reaff 2013
§_ [ Turbiaity ) T 164 10 Sax | 15:3025 (Pat 1073984 Reafi 2012
| Total Dissolved Salias | medL " a@aso 500 2000 max 15:3025 (Part 16 )1964 Reaff 2013
8 | Total Hardness mgl | 2524 300 §00max | 1573025 (Part21)1083 Realf 2014 |
" s, Total Alkalinity me/L 188,00 200 600 max 153025 (Part 23 )1986 Reaff 2014
[ 1o [ chlarie fas €) mgll 76.4 250 R L L }:ssa-nqinzpw o A
[ R ' Calcium [as Ca) i me/lL ~ BO.SD FrL 200 max 15:3025 {Pa;t lai 1994 Reafr zo:i
[~ 13, | Wagnesium [as Mg) ma/L 13.06 ET) 100 max Is: 3oﬁtramspmm#zm
| |
77130 | sodium Adsorption Ratio {SAR) Meg/l 8.90 - - 57116341986
| 1
Pagelof2
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s Place . Khasra No. 1102,
ustrial Area, Salempur Rajputan,
vorkee - 247 667 (Uttarakhand)

- 2
;;kuesg@gm.m cum

ENVIRONMENT MANAGEMENT CENTRE

Environmental Testing & Appraisal Laboratories

(House of Paollution Moni’tmn:g Analysis & Consultancy Services)

Mailing Address : 13-A, Ram‘

Rooree - 247 M‘?‘(Uﬁ@tﬁaw{

Test|s) conducted Upit - Test R;wll Regui / P issibl Test Method
Desirable limit Limit i
; 14 Manganese (a5 Mn], me/L 0.0012 0.1mg/! 0.3max. IS 13025 ( Part 58 ) 2004
. Sulphate (25 50, mg/L 7050 200 400 max I5:3025(Part Milsméartmg'-,- i
! 16 | Sodium (as Na) " ppm 60.50 - 15:3025(Part 45) 1994 wmmu < e
b e ppm 14.50 7oy = 15:3025 (Part 45) 1694 Rearraote |
i s iron (as Fe), ma/l mg/l 0,70 E] Norelaxation | 15:3025(Part 53) 1994 _ ; iEs
T3 Fluaride (a5F) maL o6 10 o 15: 3025 (Pare WMW gl
=370 Nitrate (as NOy) Mg/l 146 45 Norelaxation | I5:3025(Part 34} 1988;Reaff 2014
31, | Prbsphate AT 750 APHA —FD e
21 [ Copper (a5 Cu) mgfl 0.00040 0.05 1.5 max 15:3025(Part 42) 2004
Tk i Cobalt (as Co) ma/l N.D. - APHA ]
j Sh= Mercury (as Hg) mg/L N2 0.001 15:3025(Part 48) 2004
| 5, Cadmiurm (as €d ) “melt N.D oo Norelaxation | 15:3025(Part 34) 1988; néaff qjm-
[ 6. Seienium {as 52 mell 0.0002 001 No relaxation | APHA—PD 3
T [ Asenic(asAs) ma/l N.D. 0,05 00Smax | 5:3025(part 422008
28 | ieadlesPb) Tmgh | BOL 0.01 | Novelaxation | 15:3025(Part 47) 2004
29, Zinc (a5 2n) mg/L 0.040 5 15 max 1S:3025{Part 49) 2004 :
:' 30, Chromium (as Cr ) | mgiL 0.0004 0.05 Norelakation | 15:3025 (Part SZIW I -
] a3, Alurninium [as Al) T melL N.D. 5,03 0.2max. . 153025 { Part 55) 2004 .
T Boron (8) mgiL . 0,026 0.05 - 1.0 max 15:3025(Part 57) 2004
= Microbiological Parameters S
1. Total Plate Count Clufml Nil 10 cfu/mi 10Gefu/ml 15:1622-1981
2 Faecal Coliform mi absent Absent absent 15:1622-1981
— Tecei i absent Absent absent 15:1622-1881 X
| Samena ml absent Absent absent 15:1622-1981
gy i Yeast & Mould Caunt ml absent Absent absent 15:1622-1981
l N.D. = Not able; BDL Below Detection Limit ; cfu- Colony Farming Unit, SAR -Sedium A jon Ratio
cs-. eclmt / Authorized m;:i;w
Riarnarks: Y &4 fm !.of}
+  Theabove results are related only m the sample. Endorsement of Mwmm

This report is not to be reproduced whi

‘can not be used as evidence in the courlbixstadionod i3, Iadl{dma

inany advertising media without our special permission in writing.

Sample will be destroyed after 15 days of reporting unless otherwise specified.
Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.

Result in parentheses is from subcontractor

SalempurRajputan, Roorkee
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ACTION TAKEN AND COMPLETED WORK REPORT FOR COMPLIANCE OF
NOC NO. CGWA/NOC/IND/ORIG/2018/3249 DATED 10 APRIL 2018
TO TRIVENI ENGG. & IND. LTD
SUGAR UNIT - KHATAULI

CONDITION NO.,

COMPLIANCE TO CARRIED OUT

ACTION TAKEN AND COMPLETED |
WORK REPORT

The installation of water flow
meter and ground water quality
monitoring

Water flow meter have been
installed at the discharge of tube
wells. (Photographs Attached)
We have done per monsoon
analysis of ground water and
report is attached herewith as
Annexure “A".

3&4

Ground water recharge measure,

Construction of a pond 0f 5000 cu. |
m capacity with 06 nos of rechiarge
shaft in low lying area and
Annexure "B” (Photographs is
attached).

Installation of Piezo meter.

Installed and Annexure “C"
attached

Recycling and reuse of
wastewater after adequate
treatment.

Currently we are using 1440 cu.m |
per day recycled water for this
installed two numbers of pump ol
capacity 60 cu. m each. Head 50
meter and pipeline length around 1

km and Annexure “D" attachoed

Mooy,

-

PACTOS Y MANAGER
TRIVEN ENGG. & INDUSTRIES LTR.
®om Unit, Knatautt
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M ENVIRONMENT MANAGEME
C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)

Viéorks Place ; Khasra No. 1102,
Industrial Area, Salempur Rajputan,
Hoorkee 247 667 (Uttarakhand)

" ACCREDITATED BY.NABL, DEPARTMENT OF SCIENCE &
POST- MONSOON WATER SAMPLE ANALYSIS REPORT

TC-6679
Mailing Address @ 13-A, Ram Nagar,
Roorkee - 247 667 (Uttarakhand)

SAMPLING DETAILS e
| Test Report No: ET&A/WS/58567/21 Laboratory Sample Code : EMC/WS/58631/21 | Date: 27.10.2021
Work Grder No.& Date : 58567/21 & 18.10.2021
! Name and Address of Customer M/s Triveni Engineering & Industries Ltd. Order Reference :
Sugar Unit, Khatauli, Through e-mail
| Distt.-Muzaffarnagar,U.P. o . e ]
| Sample Description/Type Borewell No. 4 Sample Collected by Laboratory Representative |
} =t . 1 5 4. . ’ ¢
=, | Sampling Location 3 ; Near Colony Sample Quantity / Packing 2Lx1NoPVCcan '
™ \ 100 ml sampluiof_ﬁub_;liie‘_ WEpe
_ i 200 ml Sample Sterilized |
| Glass Container for e |
B ] Microbiological Parameters -
| Date of Sampling 18.10.2021 Date of Receipt of Sample 18.10.2021 P
| sampling Procedure: be- As per 15:3025 (Part 1) 1687 Reaff, 2003; 1S :10500,2012 Recent Amendment
f
Date of Start of Analysis 19.10.2021 Date of Completion of Analysis 1 27.10.2021
TEST REPORT :
5. No. [ Test(s) :unducted_ . [ s i:lnit_ Test Result R;mireman‘tf Permissible Test Method
| Desirable limit Limit
| b 1 Tcalgar 2 lazen less than 3 5 15 max 15:3025(Part 4) 1983 Rea‘ﬁ‘iﬂi_l 5
2 Order ————— |- | Unobjecianable | Unc joctionable | Agreeable | 15:3025(Part 5} 1983 Reaff2012
3 ij _Tﬂsie == wea = %2 b MY _‘_._.L.. s _‘;__‘;'_ __-_ -.-"v ble iS:BOZSD’bﬂ‘ 7&'3]“19'551
N T T [ . 786 | 6585 | Norelaxation | 15:3025(Part11)1983 Reaff 2012
] IV R TR e e SRS 7 0TI el e e e oes . LTS
B 5 Flectrical Conductivity HSfem 396 - - ls:m_zS‘[Pmih}-mdlMaﬂ 2013
6. | Turbidity NTU 0.80 10 Smax ls:_adw_s.{nmfﬁ_ W‘k?ﬂmiz y
= Total Dissolved Solids mg/l 378.514 $00 2000 max 153025 :ws:“mﬁ'asqm"ﬁz‘m'- Ji
i_ "8 | Total Hardness mg/t 147.55 300 600 max 53025 (Part 2111983 Reaff 2014 [+,
5 | Total AKalinity malL 120.0 200 600 max 513025 (Part 23 1986 Reaff2014 | ;
0. | Chionide (as Cl) mall 382 250 00O max | 153075 (Part32)1983 Reaf 2014
| 11 Caleiurn (as Ca) /L 44.0 75 200 max 15:3025 |Part 40) 1994 Reaff 2014
™12, | Magnesium (as Mg) Py 94 30 100 max 3035 (Par 46] 1554 Reall 2014
& i 3 sodium Adsorption Ratio (SAR} Mea/l 1 670 y = o .
| o
| Pagelof2 ¢
| \ WA
fee FACT ST TIANAGER
4 . ' TRIVENI ENGC 8 INDUSTRIES LTR
_ @oger Untt, Knataud =
.



Mobile :9I

SR lakhani@oreddtmallcom
orkees9@amall com

B EM C ENVIRONMENT MANAGEMENT CENTRE
| - Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Sarvice_.s)

Works Place | Khasra No 1102,
Industrial Area. Salempur Bajputan, Mailing Address
Roarkee 247 667(Uttarakhand) Roorkee - 24

ACCREDITATED. BY NABL; DEPARTMENT OF, SCIENCE & TECHNOLOGY, GOVT; APPROVED TESTI
| 5. No. Test[s) conducted Unit : Test Result Requi f Permissible | Test Method
Desirable limit Limit :
14, Manganese (as Mn) mg/L 0.0002 01 0.3max. IS 13025 | Part 58 ) 2004
15. Sulphate {as 50,) mg/L 3090 200 400 max I5:3025(Part 24)1983Reaff 2012 :_ B
16, Sodium [as Naj Ppm 346 s . 3035{Part @5, 1954 Reall 20 ;
T, Povarsinm (35 K] PP %) 5 : Eranasieant ; TRe
6. | iron fas Fe, mafl mglt .05 03 No relaxation. | 15:3025(Part 53) 1994
e
129, | Fiuoride (asF) g/t 630 10 1.5 max 157 3025 (Part 60)1964:R
™ i i A
A 20 Nitrate (as NOs) \ mg/L 6.8 45 Na relaxation |smpmy];mnﬂw
- 75, | Phosphate ma 0.5 : : APHA=FD e s
} 4 T Copper (as Cu) me/L 0.0012 0.05 1.5 max 15:3025(Part om;nm‘ '
| A St
23, Cobait (as Co} mg/L N.D, -
24. Mercury (as Hg) mgfL N.D. 0.001 =
e Cadmium (as Cd ) mg/L BDL 0.01 No refaxation
26, Selenium (gs Se ) g/l N.D. 0,01 | Norelaxation | A
' 77 Areenic (35 A5 ) gL 0002 005 .05 max &
| ™ [ead {3 PB) ey 0.0030 0.01 ovdnaten | EaCEFATN 208
kel 25, | Znc (ma2n) e 0.160 5 TSmax | (S3025(Partas) 2004
}*__; 80, Chromium (@ Cr ) meE/L 0.0003 0.05 No reiaxation | 15:3025 (Part 52) 2004 i
I 3l. Aluminium (as Al} mg/L N.D. 0.03 0. 2max. TS {Part s;_:-m it
| 4 EVE Boron (B) maiL 0.050 .05 1.0 max ;.s:sois"_"fﬁms_?i'\él;ﬁ{ 42
L = = 4 - Aty
Microbiological Parameters el
| i Total Plate Count Clu/ml Nil 10 cfu/mi 100cfu/ml | 15:1622-1981 -5
| . el -
2, faecal Coliferm mil absent Absent absent 1511622-1581 - - Firke
i E.Call ™ absent Absent “absent 516221881
4, Saimonella mi absent Absent absent ; \5:1515-19m
5. Yeast & Mould Count ml absent Absent absent 15:1622-1981

N.D.—Not m:Qcm.—am. Betow Detection Limit ; fu- Colany Forring Unit , SAR -Sedlum Adsorption Ratlo ﬂ k{ .

Checked b Y Y Authoiized Signatery’ © ¢ 0"
| Remarks: 11 TEA ) Dific_t-br._' » mz“"- 4 !
| .= «  Theabove results are related only h&p@h@gﬁuwﬂputmumw. &umnntolwmmmwmm: S ki
i +  This report Is not ta be reproduced wholly of I part & can not be used asevidence inthe coprtpianB a0k rda .

r in any advertising media without our special permission in dting Salempur Ra]putanRuorkee (o
| - sample will be destroyed after 15 days of reporting unless otherwise specitied. el
| «  Report refers to the sample submitted to us and not drawn by ET&A Lab,, unless mentioned otherwise,
- Result in par h is from sub 2

fes. wdAd
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‘Environmental Testing & Appraisal Laboratories

| %J[E%EWEONMENT VANAGEMENT CENIKE g

: (House of Poliution Monitoring. Analysis & Consultancy Services) Y .
\Works Place - Khasra No 1102, Tﬂ’-‘ﬁﬁ?ﬁ !
Mailing Address : 13-A, Ram Fa ar,
Roorkee - 247__65_7'.#_&.‘!@@1");:_: s

(ndustrial Area. Salempur Rajputan,
Roorkee - 247 66}’{Utlarahhand}

[~V ACCREDITATED BY NABL: DEPART

MENT OF SCIENCE & TECHNOLOGY, GOVT. APPROVED TESH

b
PRE- MONSOON V_UATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS -

Laboratory Sample Code : EMC/WS/ 49250/21 | Date: 08.05.2021

| | Test Report No: ETBA/WS/49186/21

Work Order No.& Date : 49186/21 £ 01.05.2021
Name and Address of Customer M/s Triven

1 Sugar Unit, Khatauli,

Distt.-Muzaffarnagar,U.P.

Borewell No. 4

Order Reference i
Through e-mail

i Elngineering.& industries Ltd.

Labdéito‘rvag”prum"j at 3 ;

2L-x1No.WC_t;;’p e
100 mt sample for fluoride
200 m| Sample sterllized
Glass Container for =

Sample Collected by

A
Sample Description/Type

- o
|
|
|

sampling Location

r J ;.bat;_of sampling

I
[ sampling Procedure:

e
| Date of Start of Analysis

R Cn TR
TEST REPORT
5. No. | Test(s) conducted S i il i Test Result Requirement/ Pormissible "Test Method -
41 Desirabie limit _ _'_;__._. A f
e Colour Haten Jess than 1 15:3025(Part 4} 1983 Reat(2012 .
L-— e LR R el T Uinobjectionable “Unebjectionable 15:3025(Part 5.1‘_'”3.1““"‘?”7’_' 2.1
.- o i e e o i53025(Part 7& s\mssl PR
g e - 1513005 (Part 11) 1993 Reaff 2012
N e T “yfem SATES ParCa TR T |
| 5| Ty ' SRR
| 1 Totai Gissoed Sole T573075 (Part 16 ) 1984 Reatf 2012
}_—__B. Total Hardness ;
I‘ ll 8 Total Alkalinity
i = cmB'r'iu_eTn?a___'__

74

i R
Calcium [as Ca)

¥ AN,
" i f
|
!
- r-1
=

|

Masﬁ-esium |as ME)

. ~ i
o R AR
T <o Adsorption Ratio (SAR] 5. _

3 . S 2
b: S
| &3.,—_%
RACTORY MANAGER
TRIVIEG ENGC. & INDUSTRIES .

Suoer Unt, Khatauh

[

| G,
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V. ENVIRONMENT MANAGEMENT CENTRE f’._.

:' ’E C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)
Works Place | Khasra No. 1102,

Industrial Area, Salempur Rajputan, Mailing Address : 13-A, Ram Nagar,
Roorkee - 247 667 (Uttarakhand) Roorkee - 247 W{ﬁnarakhand) :
ACCREDITATED BY NABL, DEPARTMENT OF SCIENCE & TECHNOLOGY, GOVT. APPROVED TESTING LA ORATO
S.Ne. | Test(s) conducted Unit Test Result Requirement/ Permissible | Test Method
Desirable limit Limit
14 Manganese (as Mn) mg/L 0.0001 01 0.3max, IS 13025 ( Part59: wm : o
iS5 | Sulphate (as504) Mg/t .04 700 a00max | 153025(Part wlssawma ey RS
i Sodium [asNa) pem 7.3 = = IS3025(7art 45) 154 Reaff2014 |’
. Potassium (as K) ppm 6.02 : = 5t wzsqvanﬁﬁf‘i"aum"m*" :
18, Iron {as Fe), mg/l mg/L 0.02 03 No relaxation | 15:3025(Part 53) 1994
=3 Fluoride (as ). mg/L 0.14 1.0 1.5 max IS: 3025 (Part 60)1964;Reaff m_x;t-l
& E 20 Nitrate {as NOs) mg/L 4,02 45 Na relaxation 1513025(Part.341 1988;Reaff 2014
. Phosphate ML 0.216 : g APHA—PD o
22. Copper (as Cu) me/L 0.0008 0.05 1.5 max 15:3025{Part 42} 2004 :
23, Cobalt (as o) me/L 8DL = T
@ Marcary (a5 Hg) me/L N.D, 0.001 . 15:3025(Part 48) 2004
i 25, Cadmium [as Cd )} mg/L N.O L 0.01 No relaxation | 153025(Part 34) 19&3;_-&3:&':0_1_4_ ;
0 26. Selenium (as Se | mg/L T 0.01 No relaxation | APHA-PD .
I 3n. | Ameniclasas) me/L N.D. 0.05 0.05 max 15:3025(Part 42) 2004
T T i {as Pb ) Mg/l 0.0017 0.01 No relaxation | 15/3025(Fart 47) 2004
25, Zine {asZn} mg/L 0.036 5 15 max 15:3025(Part 45} 2004
~ 30. | Chromium [asCr) mg/L 0.0002 0.05 No relaxation | 15; 3025 (Part 52}260‘4
31 Aluminium [as Al) mg/L N.D. 0.03 _0.2max. 15:3025 { Part 55) 2004 _- ;
32, Boron (8] ma/L D.01a 0.05 1.0 max 30T Par 572000 ST
. o
L M iological Parameters X
| S, Total Piate Count T Cro/mi il 10 cu/mi T00ckujmi | 1516231981
‘ 2. Faecal Coliform mi absent Absent absent 15:1622-1981
| 3. | Ecall Tml T absent Absent absent 15:1622-1981 :
ij 4, Salmanella mi absent Absent absent 15:1622-1981 RRgii il P _“
== Veast & Mould Count mi “osent Absent absant 571622-1981 g 3 ¢ ek

" N.D, - Not ; BDL Balow Detection Limit ; cfu- Colony Forming Unit, SAR -Sodium Aa‘.lﬂﬂﬂﬂlu Ratio
Zwo ' e Codars
hecke : Authorized Signatory
T ariAR

Director  Page2of2.
on the sample, End tof produttil e ban agempnt Lentre
. This report is not to be reproduce rt & can not be used as evidence in tlle courtjoh ey SNepuld G2 Yngkdrea

in any advertising media without our s| permission in writing. Salempur ﬂalmﬂ. Roorkee
= Sample will be destroyed after 15 days of reporting unless otherwise specified. :
. Report refers to the sample submitted to us and not drawn by ET&A Laby., unless mentioned otherwise.

. Result in parentheses is from subcontractor 3 28N
- i -
&W— z + _-'..'.- 1

FACTORY MANAGER A A
TRIVEN ENGE. swnusmm i
Suger Unr. Khataudl -

Remarks:
. The above results are related




M. ENVIRONMENT MANAGEMENT CENTRE f‘
Weoerks Place - Khasra No. 1102,
B CCREDITATED B NABL. DEPARTMENT OF SCIENCE & TECHNOLOGY, GOVT. APPR

£ -1 i sabiarmoedifiral com
s o kee SS9 gl com
E C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)
lirlustrial Area, Salempur Rajputan, Mailing Mdrcss 13
Hoorkee - 247 B67 (Utiarakhand) 7
PRE- MONSOON WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

| Test Report No: ET&A/WS/49185/21 Laboratory Sample Code : EMC/WS/49249/21 | Date: 08.052021

| Work Order No.& Date : 49185/21 & 01.05.2021 :
Name and Address of Customer s Triveni Engineering & Industries Ltd. Order Reference :

| it, Khatauli, Through E-mail

l Distt-MuZaffarnagar,U.P.

! Sample Description/Type Borewell No. 3 Sample Collected by Laboratory Representative
Sampling Location Near Hospital Sample Quantity / Packing 2Lx1No.PVCean

; 100 mi sample for fluoride -

T | 200 mi sample Sterilized -

| Glass Container S, e
I Micrnhlologgal Paramuters

! Date of Sampling 01.05.2021 Date of Receipt of Sample | 01.05.2021 _
| Sampling Procedure: As per 15:3025 (Part 1) 1987 Reaff. 2003; 15:10500 ,2012 Recent Amendment ot
1
[ Date of Start of Analysis 03.05.2021 ‘ Date of Completion of Analysis | 08.05. 2021 T
r.: Ay
- 4 . Theic ]
TEST REPORT - TR
T 5. No. | Testis)conductad Unit Test Result | Requirement/ Permissible | Test Method ]
Desirable limit Limit I
T L. | Coeery, - — | Hazen Jess than 1 5 15 max 15:3025(Part 1:'1933 Reaff2012
2. | Order - i S = | Unobjectionable’ | Unobjectionable |-  Agresable 15.30251%5 5| 1953 mﬁmz :
3., | Taste o E pgreeable |  Agreeable ; Agreeable 15:3025(Part 7 & e}@u e Ty
I W e - 898 6585 No relaxation | 153025 (Part:11) TaB Reaff 2012
- b 3 Tk
T Electrical Conductivity uSlem ¢ 418 - - 15:3025 (Part 14) muﬁﬁ ;__.20!.3 “h
?-.!o. | Turbidity NTU 020 10 5 max 1$:3025 (Part mmnéwzon-’- K
l" 7| Total Dissoived Solids ma/L 330,520 500 So0omax | 153025 (Part 16 J1964 Reaff 2032 | 1 -
i ; iy
[ & Total Harcness g/l 1202 300 600 max 1513025 (Part 21 ]1988 Rearf 2014
[ 9. | TotalAlkalinity ML 104.50 200 GOOmax | 159025 (part 23 '.n:msm 2084 2
i | Cherie .0 T 3250 750 Toaomax | 153025 (Part 32 1083 Rearr 2014 |
:—_11_. " | calcium {as Ca) me/l 46.14 75 200 max 15:3025 {hnm}mmﬂw
. 17. Magnesium (a5 M2) mg/fl 9.30 30 100 max 15:3025(Part iﬁi 1994- R.RiffﬁOlﬂ s
1586 v ;
13. Sodium Adsorption Ratio (SAR) et 9.22 . . 15:11624-. !
RS e Tk _
Pagelof2




corre _iwein B W L v gt A

.‘,mmkeusgtmgmdll com

, M EanRoéN.MEug;MMAAGEP{IENL CENTRE

(House of Pollution Monitéring. Analysis & Consultancy Services)

Works Place : Khasra No, 1102,
|| Industrial Area, Salempur Rajputan,
ﬂonrkee 247 66?(Ultarakhanﬂ)

T:st(s) cnnduct = Resu Reqﬂmmantf
Desirable limit
14 | Manganese (as Mn) mg/L 10,0010 = 0.1 0.3max, 15 :3025 ( Part 58 ) 2004
15. Sulphate (a5 50.) malL 43.06 200 400 max 15:3025(Part 24) 1083Realf 2012 :
16, | Sodium {as Na) ppm 48,50 - - 5:3025(Part 45) 1994 Reafl 2014
1 W, |: Potassium (as K) ppm T 112 . . 15:3025(Part 45) 1994 Reaff 2014 .
[ 18 | lron (as Fe), mght mg/L 0.04 0.3 No relaxation | 15:3025(Part 53) 1994
’* 19, Fluoride (as F) mg/L 0.16 1.0 1.5 max 15:3025 iPa'rtBO}imM:«"wM :
f \
20 Nitrate (as NOs) ma/L 2.04 45 No relaxation | 15:3025(Part 34) 1988;Reaff 2014 -
- 1 !
‘ 21 Phosphate mg/L 0.340 - E APHA - PO
2. Copper (a5 Cu) me/L BOL 0.05 1.5 max 15:3025(Part 42) 2004
’__.. - - — . - v s g ARG
o et mEL N0, 0.001 = [S:3035(Part 48) 2004 :
I = Cadmium(asCd) | mgfk. | ND il g bor Norelaxation | 15:3025(Part 54) 1988; Reaft 2014
26. Selenium [as Se ) ma/L BOL 0.01 No relaxation | APHA-PD :
27. ATSEnic (as As ) ma/L N.D. 0.05 0.05 max 15:3025(Part 332008
| 78 ‘Lead (a5 Pn ) mglt G.0004 0.01 Norelaxation | 15:3025(Part 47) 2004
[ 7238 TZinc as2n) ma/l 0.030 s 15 max 15:3025(Part 49] 2004
i 0. Chromium (asCr ) ma/L 0.0002 0.05 Norefaxation | 15:3025 (Part 52) 2004
T 31 | Aluminium (as Al malL WD 0.03 0.2max, 15:3025 ( Part 55) 2004
{93, | Boran (8] mg/L 0.020 0.05 1.0 max 15:3025(Part 57) 2004
LS = », W T T ST = :
Mnr.robiologlcal Parameters Ay
R Total Plate Count Ciy/mi Nil 10 cfu/ml 100cfu/mil 1511622- 1931 \
[ : e
2 Faacal Coliform i absent Absent absent B 1622 1951' A
| r\ ;
! K l  Ecal e absent Absent absent #5.1621-1981--
| 4. Saimoneila ml absent Absent absent lS:.‘.‘EH’-‘!.BS;f
| 5. Yeast & Mould Count | mi absent Absent absent 15:1622-1581- - YR
| : . :
Ty N.G. = Nat BOL Beiow ion Limit ; ofu- Colony Forming Unlt , SAR -Sodium Adsorption Ratio
Ne o ShigR Pl Ghow
Checked Auth ory i
ey _‘—-‘-...._.____“l_u ’ Ulm T h“zdz B
| »  The above results are related only t on the sample. Endorsement of nﬂ?ﬂ%ﬂwmm
: «  This report Is not 1o be reproduced wi rinpart & can not be uud as evidence in the ube )
in any advertising media without our special permission in writing. ¥ Salempur Rajputan. Roorkee
- Sample will be destroyed after 15 days of reporting unless otherwise specified.
. Report refers to the sample submitted to us and not drawn by ETEA Lab,, unless mentioned otherwise,
. Hesult inp b Is from subcontract:
-~
i m g oL %
FACTORY MANAGER
TRIVEN GNGC_ & INDUSTRIZS LTR. .
Spasr Unit, Khatautt .
L]
| - SRR . S




emcronikee59@gmail.com

| EMC ENVIRONMENT MANAGEMENT CENTRE

Environmental Testing & Appraisal Laboratories

(House of Pollution Monitoring, Analysis & Consultancy Services)
Works Place : Khasra No. 1102,

Industrial Area, Salempur Rajputan, Mailing Address : 13-
| Roorkee - 247 67 (Uttarakhand) Roorkee

| ACCREDITATED BY NABL. DEPARTMENT OF SCIENCE & TECHNOLOGY, GOVT. APPROVED TESTING mssaﬂrm
POST- MONSOON WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

{ | | Test Report No: ET&A/WS/58566/21 Laboratory Sample Code : EMC/WS/58630/21 | Date: '27.10.'202_1_.
| Work Order No.& Date : 58566/21 & 18.10,2021 ) ] L EXC e
! Name and Address of Customer M/s Triveni Engineering & Industries Ltd. 0"‘ er Refe m TR
" Sugar Unit, Khatauli, Through Esmail
E J Distt.-Muzaffarnagar,U.P. ik e
L_ ,’ | Sample Description/Type Borewell No. 3 Sample Collected by Laboratory Representative -
F S SR
_Sampﬁng Location .| Near Hospital Sample Quantity / Packing 2Lx1 No.PVC can i
A 100 mi sample ﬁnrﬂuoﬂue
200m! Sample: suu;uuam
= ; Glass Cbatajner fur
r I ) : Microbi L
| 4| | Date of Sampling 18.10.2021 Date of Receipt of Sample 18,10.202
[ Sampling Procedure: - As per 15:3025 (Part 1) 1987 Reaff. 2003; IS :10500 ,2012 Recent Amendment :
Date of Start of Analysis 19.10.2021 Date of Completion of Analysis | 27.10.2021 ¥
L {1
TEST REPORT
5.No. | Test(s) conducted T unie [ TestResult _'_ﬁéqﬁiréﬁenl,-( _[ Permissible | Test Method
Desirable limit Limnit : Neaivss Wl
1. Colour Hazen less than 2 5 15 max 15:3025 hrt'ﬂ ISBBIWR 1
i T [T M - CR [ i S = Unobjectionabli Agresable ls:aoas(pmsnsaa rmﬁzo:z
3 Tasta = Agreeable | Agreeable Agreeable Is:3025{Part 7EE) 19&! .
’“ a. pH - 6.72 6585 Norelaxation | 15:3025 (Part 1) wai aaarfmu " e
" Electrical Conductivity. = Garem, | e : = 53005 {Park 14) 1903 Reafi 2015
| o 5 [ Tubiy NTU 0.12 10 S max 1513025 (Part 1011984 Reaff 2017 |
- 7 Tatal Dissolved Solids mg/l 302,080 500 2000 max 15:3025 (Part 16 )1984 Hu:fzg;_i 4
‘ 8. Total Hardness mg/L 121.59 300 600 max 15:3025 (Part-21 Eﬁﬁmum P
e Total Alkalinity mg/L 96,40 200 600 max 15:3025 ll‘aﬂuﬁﬁwg,ﬁ A
| | i
| | 10. | Chioride (as O] ma/L 26.20 250 1000 max | 15:3025 (Part aﬂuam 2014
i 11 Calcium {as Ca) mgfl 38.50 75 200 max Is,auzs (Part 40) mnkuﬂ 201.4
[ 120 | Mognesium (as Ma) me/L 6a a0 100 max 15:3025(Part 46) as:ya_mgm_ ;e
! L 13, | Sodium Adsarption Ratio SAR) Meg/! 8.56 - = 15:11624-1986
q Pagelat2
| . /) 1-"'",": GH‘ it B
| ' NA
| PACTORY WAl RIESLTD
ENGG. & IND! _13111
‘N"‘-'s sger Unit, fna .
.




sani_lakhani@redifimail.com ' Mobile :
.croorkee59@omail.com

.~ M, ENVIRONMENT MANAGEMENT CENTRE

C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)
Jrks Place : Khasra No. 1102,

idustrial Area, Salempur Rajputan, Mailing 33
Roorkee - 247 EB?‘{UttaraKnand} i o

Test(s) ccmdncled 2 Pe
Desirable limit Limit
14 Manganese (as Mn} me/l E 0.0006 0.1 0.3max. 1513025 { Part 59 ) 2004
s Sulphate (a5 50, ma/L 3530 200 W0max | 1S:3025(Part 24)1983RERH 2017,
16. Sodium (as Na) ppm 40.60 X ; = wt?ﬁﬁ"@ Reall 2018
17. Fotassium (as K) ppm 9.4 - - 15:3025(Part 45) 1994 Reaff. 'Eﬂ. &
& [ von{asFel, meh gL 0.02 03 No reiaxation | 15:3025(Part 53) 1994 1)
] 19, Fluoride {as F) mg/L 0.08 1.0 1.5 max 15: 3025 | fpa so}:sa:laffml
| 20. Nitrate {as NO) mg/L 1.5 45 No relaxation
| 21, Phosphate ¥ mg/lL 0.480 - -
IR
% Copper (as Cu) mg/L N.D. 0.05 1.5 max
23, Cobalt [as Ca) mg/L N.D. = =
24. Mercury (a5 Hg) mg/L N.D. 0.001 - 15:3025(Part 48) énnq 1 ' e ihd
T Cadmiurm (as Cd | me/L ND 0.01 No relaxation | 15;3025(Part 34) 1988; Reaff 2014- . | -
26. Selenium (3552 ) gL BOL 001 No relaxation | APHA—PD :
7. Arsenic {as As) mg/L ‘00002 ons 0.05 rax |,abzslwi j m J
28, | Lead(asPb) | mg/L | 0.0006 { 001 No relaxation | 15:3025(Part 47) 2004.
3, Zne (aszn) mall D.060 5 15 max 53025 (Part 49) 3004
o Chromium (as Cr ™ | me/L 50001 0.05 No relaxation | 15:3025 (Part52) 2004 |
I~ Auminium (a5 Al melL ND. 003 - Camax. 573025 Part 55) 2004
[ 32, faron (B) mgll 0.040 0.05 T 1.0max ISi3025(Part 57) 2004 -
Microbiological Parameters Nt el
1. Total Plate Count Ciu/ml Nil 10 cfu/ml 100ctu/mi 15:1622-1981 G o
¢ 2 Faecal Coliform mi absent Absent absent ~151622-1981
[ T R = il X absent | Absent absent 15:1622-1981 i
> A y
| 4, Salmonella ml absent Absent absent 1S:1622-1981
r £ Yesst& MouldCount | oml i absent Absent e absent ; 5'35&251931 i
N.O. - Not bie; BOL Bolow ian Limit | ofu- Colony Forming Unit, SAR -Sodi drorption Ratle 5 s R :
Checked By i ) Authntiud Slgluton) . E =3
Remarks: \ ; Dlljﬁclo.r- s i3
+  The above results are relat oqlvt.o;:-::,_" d on the ple. End ‘olm S
«  This reportis not to be reproduced-wholly or In part & can not bie used as evidence in the dbbasKIdNOE 1B trtbsdred - - T b
in any advertising medla without our special permission in writing. Salempur Rajputau. R“ﬂme S =
- Sample will be destroyed after 15 days of reporting unless otherwise specified. il
*  Reportrefers to the sample submitted to us and not drawn by ET&A Lab,, unless mentioned otherwise.
- Result in parentheses Is from subcontractor <
M\M
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_Bmcroorkees 8@ gmail.com

ENVIRONMENT MANAGEMENT CENTRE |

M
E C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)
Works Place - Khasra No, 1102,
| industrial Area, Salempur Rajputan, Mailing Address ; 13-A
Raorkee 247 EG?{Ultarakhan(l) Rauriese_ 247867

SAMPLING DETAILS

| Test Report No: FTRA/WS/49183/21 " Laboratory Sample Code : EMC/WS/49247/21 | Date: 08.05.2021
Wurk Grder No.& Date : 49183/21 & 01.05.2021
* | Name and Address of Customer M/s Triveni Engineering & Industries Ltd. Order Reference :
Sugar Unit, Khatauli, Through E-mail

Distt.-Muzaffarnagar,U.P.

I i_a_mpiu Description/Type Borewell No-1 Sample Collected by Laboratory Representative 2
pling Location Near Canteen Sample Quantity / Packing 2Lx 1 No.PVC can, Sy
100 ml'sample for fluoride:
A 200'ml Sample Sterilized
5 Glass Container for | o |
Wicrobiological Parameters
" Date of Sampling 01.05.2021 Date of Recalpt of Sample 01.05.2021
Sampling Procedure As per 15:3025 (Part 1) 1887 Reaff. 2003; 1S :10500,2012 Recent Amendment
Date of Start of Analysis B T S Date of Completion of Analysis | 08.05.2021
TEST REPORT
5. Ne. ' Test(s) conducted I Unit " Test Resuit Requi / P Issibl Test Method
i | Desirable limit Limit JEh
Colour ; Hazen less than 1 5 15 max 15:3025(Part 4) 1583 Reaff2012
T order : Uncbjectionable | Unobjectionable Agresable 15:3025(Part 5)1983 Reaff 2012
3. Taste - Agreeable Agreeable _ Agreeable 15:3025(Part 7 & 5[‘150’4
e pH - 7.26 6.5-8.5 Norelaxation | 16:3025 (Part 11} 1983 mu zq;z RYAEE
| L=, Electrical Conductivity - HS/em 564 - - ISBU!S{Part Idl mﬁm!fzma i
L= -.--—--,.—h—-—-—-l- £ RS
! 6. Turbidity NTU 0.60 1.0 5 mak 15,3025 {Part m):lm nn-u zou by
!_' 7 “Total Dissolved Solids me/L 402,114 500 2000 max 15:3025 [Part 16 11ss4neaff zm ]
T | Totol Rardness mg/t 302,36 300 600 max 5302 (prt 211083 Rl 3010 |
T 4. | Total Alkalinity : mE/L 170.50 200 600 max 1513025 (Part 23 }1986 Reaff 2014
o, [ Chioride (s @) g/l 35,50 250 1000 max 153025 (Part 32 )1983 Reaff 2014
T 31 7 | cacum{esCa) mglt | S840 75 200 max 15:3025 (Part40) 1994 Reaff 2014
‘i " T B Magnesium {as Mg} ""UL 14.06 30 100 max 5:3025(!’3-‘( ‘5} 1934 mﬂa_m‘
] | Sodium Adsorption Ratio (SAR) Mea/l 865 - - 15:11624-15986
Bl : Pagelof2
h - -
ze Mo
e e x\“g.'xﬁ'*‘
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ﬁani@mdiﬁmaﬂ.cum

 oReeS9@gmail.com

M ENVIRONMENT MANAGEMENT CENTRE

C

Works Place : Khasra No. 1102,

(House of Pollution Monitoring, Analysis & Consultancy Services)

Industrial Area, Salempur Rajputan,

Roorkee - 247 56?{Uttarakhand)

Environmental Testing & Appraisal Laboratories

Mailing Address : 13

LLLL L ULl

[ 5 Ne. | Test(s)conducted l Unit Test Result Requi t/ Permissibl Test Method
Desirable limit Lirnit :
14 Manganese {as Mnj, mg/l 0.0010 o.1mg/| 0.3max 15 :3025 ( Part 59 ) 2004
i ‘ 15. Sulphate (a5 504 ) me/. 36.80 200 400 max 15:3025(Part :a;msé"aaeaﬂw %
. I_-fs_ Sodium (as Na) opm 5390 s Sy T504 ReaTI0NA |
1. Potassium [as K ppm 86 - - :s.aczswanas;muaaﬂ?zw 4
‘ 18, Tron {as Fe), mg) mg/L ' .a,:.b 0.3 Norelaation | 5:3025(Part 53) 1998 1
Fa‘ AT Fiuoride (as F) el 0.58 10 15 max i5:3025 {%W
0. | Nitrate (a5 NOy) el 56 I No relaxation | 15; msipansqms;mmiu A5
" 721. | Phosphate et 0,940 APHA —PD
23, Copper (as Cu) mg/L N.O. 0.05 1.5 max bs_:sdzﬁ?aruza-i?ﬁ i
? | PES Cobalt (s €o) me/L N.D. : 5 APHA g
| 24, Mercury (as Hal me/l | WD, 0.001 - 15:3025{Part 48] 2004 —
% Cadmiom (a8 Cd] o ND o1 No relaxation | 15:3025(Part 54119@3.-‘-3@#251{:
[0 26 Selenium (a5.5¢ ) me/L BOL 0.01 e BCTCT S ro |
27, Arsenic (as As ) mg/L N.D. 0.05 0,05 max E:Bﬂiﬁli’aﬂﬂlim o
T &= (cad (as b | mall ND 0.01 No relaxation | 15:3025(Part 47) 2004
i 2% Zine {as2n} me/L 0.030 3 15 max 153025 (Part 45) 3004 . 5
30. | Chvomium(asCr™ ) mg/L ~ 0D006 0,05 No relaxation | 15: 3025 (Part 52) 2004 5 i
31, | Aluminium (a5 A) malt BDL 0.08 0.2man. 1W :
£~ a3, Boran (B) maiL 0.010 0.05 3.0 max 0P ST) 004 oA
Microbiological Parameters o -
R Total Plate Count ciu/mi Nil 10 efu/mi 100ctu/mi 151622-1981
: 2. Faecal Coliform ml absent Absent absent 15:162'12%1551_. ‘.
l 3. EColi ml absent Absent absent 151632-1981 &
‘_ a. Saimenelia i absent “Absent Sheent 5116221881
s Yeast & Mould Count P ahsent Absent Aot | 1516221981

Forming Unit, SAR -Sodium Adserption Ratio

N.D, - Not table: BDL Below Detection Limit ; cfu- Calany
N e la M,
C eckewl -G
T 2 At o
TS

Authnrhdﬂ'ifg';:‘)w

Remarks:

——r

.

SR

«  The above results are reiated
«  This report is not to be reprod
in any advertising media without our spe | permission in writing.

sample will be destrayed after 15 days of reporting unless otherwise specified,
Report refers to the sample submitted to us and not drawn by ET&A Lab., unless
Result in parentheses is from subcontractor .

on the sample. Endorsement ofE
part & can not be used as evidence in the

m L il
SaiempurRa putan,

mentioned otherwise.
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emcmurkeesg@gman com

#M ENVIRONMENT MANAGEMENT CENTRE

Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)

Works Place ' Khasra No. 1102, o
industrial Area, Salempur Rajputan, Mailing Address : 13-A,
Roorkee - 247 667 (Uttarakhand) Roorkee - 247

'ACCREDITATED BY NABL; DEPARTMENT OF SCIENCE & TECHNOLOGY, GOVT. APPROVED TESTING
POST- MONSOON GROUND WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

| Test Report No: ET&A/WS/58564/21 Labor‘atory Sample Code : EMC/WS/58628/21 | Date:27.10.2021
Work Order No.& Date : 58564/21 & 18.10.2021 : ;
i Name and Address of Customer M/s Triveni Engineering & Industries Ltd.
Sugar Unit, Khatauli,
| Distt.-Muzaffarnagar,U.P. . ;
| Sample Description/Type Borewell No-1 Sample Collected by Laboratory Representative: |
DY 2 i
_ Sampling Location Near Canteen Sample Quantity / Packing “2Lx1No.PVC can _
\ : 100 ml sample for fluoride
200 ml Sample Sterilized
Glass Container for "
| Microbiological Parameters
| Date of Sampling 18.10.2021 Date of Ruceipt of Sample 18:10.2021
1 | Sampling Procedure As per 15:3025 (Part 1) 1987 Reaff. 2003; IS :10500 ,2012 Recent Amendment ]
| Date of Start of Analysis 19.10.2021 e [I:hu of Completion of Analysis | 27.10.2021
TEST REPORT i :
“S.No. | Testis) canducted Unit Test Result Requirement/ | Permissible | TestMethod
Desirable liml‘t Limit y +
B o A R T T e i Tt 15 max 15:3025(Part 4) 1983 Reaff2012 |
2. Order - Unobjectionabl Unobjectionabl Agreeable 15:3025(Part 5) 1983 Reaff 2012 . |
3. | Taste : Agreeabl Agresabl Agreeabl 5 30:5{9«7 LU, Sl
f;\ 4. | pH : ; =l 7.42 6.5-8.5 ) No relaxation 153028’ [Plh 11} 1933 Rqﬂff!ﬂ ﬁ 1
5. | Electrical Conductivity usfem 660 - = 15:3025 mm 14}13«!1-.«30}:4- "
6. Turbidity NTU 0.74 1.0 5 max 15.3015 thnmnm Ilnff 2012+
i Total Dissolved Sohds e 338.226 500 2000 max 5t aunlmum
| 8, Total Hardness ‘mgfl 195.92 300 600 max 15:3025 {l'lrt 21 ]-‘tm Reatf 2014
o Total Alkalinity : me/l 164.00 200 600 max 15:3025 (Part 23 )1986 Reaff 2014
.;i o 10. Chioride (as 1) ma/l 46.80 250 1000 max 15:3025 (Part 32 1983 Reaff 2014
_h | =31, | Caltium [asCa) mg/l 52.50 75 200 max 15:3025 (Part 40) 1554 Reaff 2014 '
I 4 r — T - — -
| F= Magnesium (as Mg) mell 16.04 30 100 max 15:3025(Part 46) 1994 Realf 2014 .
‘i TS Sodium Adsorption Ratio (SAR) Meq/l 7.94 - . 15:11624-1986
: Pagelof2
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a1_lakhani@redilimail coin
L oorkees9@gmail.com

5 ENVI
E.MC

. works Place = Khasra No. 1102,
industrial Area, Salempur Rajputan,
Roorkee - 247 667 (Uttarakhand)

ACCREDITATED BY NABL, DEPARTMENT OF SCIENCE & TECHNOLOGY, GO

RONMENT MANAGEMENT CENTRE

Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring. Analysis & Consultancy Services)

Mailing Address :
Roorkee - 247

\T.APPROVED,T

13-A,
.5 f

| T 5. No. | Test(s)conducted Unit 7 Test Result quirement/
e i Desirable limit
14 Manganese |as Mnj, 0.0022 0.1mg/!
5. | Sulphate (a5 S04) 45.40 200
16, | Sodium as Na) ¥ L - -
17. Potassium (as K) 102 - 15:3025(Part 45) 1994 Reaff 2014
E_ 18 | fron (as Fe), mg/t 0.20 02 No relaxation u‘.:au_z_sirar:ss}mi
|
~ T Fluoride (as F) ma/L 0.80 10 1.5 max
™20, | Nitrate (as NOy] malt 120 s ‘Noreaxation
} T 21, | Phosphate me/L 150 -
22, Copper (as Cu) ma/L BOL 0.05 1.5 max
‘ 23. Cobalt [as Co) mgfl BDL -
F 2a. Thercury (25 He) Rl NOD. 001 153075 (Pan 48) 2007 ;i ;
| 25. Cadmium fas Cd ) mg/l ND 0.01 No relaxation | [5:3025(Part 34) 1988; Reaff 2014
o [t SRR & Sl el e ;
26. Selenium (as 5e | mefl BOL 0.01 § No relaxation APHA ~PD
27. Arsenic {os As) mg/L BOL 0.05 £.05 max 15:3025(Part 42) 2004
E T —— - ST u _._-- o e e i
| Tas | teadfasPB) ma/ 0.004 001 Mo Telaation | 15:3025(Fart 47) 2004
| e e e e B P ot
[ 2. Zinc las zn ) me/L 0.060 [ 15 max
30. Chramium (as.Cr ') ma/t 0.0010 0.05 No relaxation 5 (Par
ETH Riarminiam (35 Al meiL EDL 0.03 0,2max. 553025 (Part 551 2004
oSl = l Boron (8) malL 0030 005 Toma | i53025(Pan57) 2004
| ] e e = ) S ] : o 2 4
Microbiological Parameters : :
[ 1. | Toul Plate Count Clu/mi Nil 10 cfu/ml ‘ 100chu/ml | 15:1622-1981
'— 2 Faecal Coliform mi absent Absent absent 15:1622:1981 P,
[ £.Col - absent ‘Absent absent iSae2zagel |
i a3 Salmonelia mi absent Absent absent 1511622-1981
5. Yeast & Mould Count ml absent Absent absent Iszl_\'E'ZI_«ml"'- i _'
N.D. — ot Detectabie; RDL Below Detection Limit ; cfu- Coloay Forming Unit e 2 -
nedo 4 75N AL Ghte o1,
Checked b o Authorized Signatory
Hemarks: R0 Director Page2of2
d'on the samplé: Endor ‘oEMhnmm_mw '

. The above results are related only to tests p mp
«  Thisreport is not o he reproduced wholly or in part & can not be

. sampie will be destroyed after 15 days of reporting unless otherwise spec
«  Heportreferstothe sample submitted to us 3
- Result in p

s evidence in thcepuct g SEOURRAL BROAEd ;
SalempurRajputan. Roorkee
MnntdmwnhyEr&nuh.,ummuoudmmiu. 5 e
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any advertising media without our special permission in writing.
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M ENVIRONMENT MANAGEMENT CENTRE

C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)

Works Place : Khasra No. 1102, TB- 67
Industrial Area, Salempur Rajputan, Mailing Address : 13-A, RamN

Huofkee 247 65?(Unarakhanaj Roorkee - 247: S&?{Uﬁ!rakh

POST. MONSOON GROUND WATER SAMPLE ANALYSIS REPBRT g
SAMPLING DETAILS

H [Test Report No: ET&A/WS/58565/21 Laboratory Sample Code : EMC/WS/58629/21 | Date: 27002001

| Work Order No.& Date : 58565/21 & 18.10.2021 SE e

' | Name and Address of Customer M/s Triveni Engineering & Industries Ltd. Order Referance :

i _ Sugar Unit , Khatauli, Through E-mail
=z Distt.-Muzaffarnagar,U.P. )
!_Sarnpla Description/Type Borewell No-2 Sample Collected by Laboratory Representative:
§ar;;;!3éfg Location Near Mclasses Tank Ssample Quantity / Packing 2Lx1 .NGIPVC ‘can_ i

4 3 100 mlmple for flu

I. i - Ew .
B ~! Micmhiaukaf Psrammrk
| Date of Sampling 18.10,2021 Date of Receipt of Sample 18102021 PR
{ = — -
| sampling Procedure As per I5:3025 (Part 1) 1987 Reaff. 2003; 15 110500 ,2012 Recent Amendment .
| S e — A .
| Date of Start of Analysis 19.10.2021 I Date of Completion of Analysis ] 27.10.2021 A
TEST REPORT
| S.No. | Test(s) conducted Unit TestResult | Requirement/ | Permissible | TestMethod
| | Desirabla limit Limit -
I 1
: o Colour Hazen less than 2 5 15 max .3025(?&1: 4l l..PBS Rnami
E [ 2 [Odder Unobjectionable | Unobjectionable Pgresable | 150 snzsw&}m Mg.q;
| =2 Tasta - Agreeable Agreeable - Agreeable 15:3025(Part 7 &hjasu
[ 4 pH - 6.60 6.585 No relaxation | 153025 (Part n]&ssa aearr zm
l ;
[ s Electrical Conductivity uSiem 734 15:3025 (Part 14) 1984 Reaff 29‘{5’
ey WU T 10 S| O (AR TO S R 2018
ﬁ 7. Total Dissolved Solids mg/L 476.40 500 2000 max
| ot
7 8. | TotalHardness medl 232.20 300 600 max
5. | Touwl Alkalinity {i my/l 196,00 200 600 max
b
| 10. | Chioride (as @) ] mg/L 62.5 250 1000 max
| & : :
Ei 11. | Calcium (asCa) - mgl 66.4 75 200 max 53025 (raruua 1994 uufr zo;tl i
! E an Magnesium (as Mg} mg/l 16.5 30 100 max 15:3025(Part 46) 199“9‘#201‘,_ -. :
= 13, | Sodium Adsorption Ratio (SAR) Meg/l 9.97 15:11624-1986
| l - : Page10f2 S50
! i ~ i
= : - FACTORY MANAGER
r | o,  TRIVENIENGG & INDUSTRISBUIR.
' d ) : Suger Unit, Khatautt -
| ;
.
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"M, ENVIRON

6

- E C Environmental Testing & Appraisal Laboratories
> (House of Pollution Monitoring, Analysis & Consultancy Services)
|| Works Place : Khasra No. 1102, TC- )
1 Industrial Area, Salempur Rajputan, Mailing Address : 13-A, Ram
| Hoorkee - 247 667 (Uttarakhand) Roorkee - 247 667 (Uttar,

f  ACCREDITATED.BY NABL;

S Ne. | Test(s) conducted Unit | - TestResult Requirement/ asible | Test Method
e Desirable limit Limit '
ST Manganase (as Mn), mal 0,0030 odmgl 0 3max. 15 13025 ( Part 59) 2004
.F 15, | Sulphate {as 50.) mg/L b 58,90 200 400 max 15;3025(Part 24)1983Reaff 2012 -
-~ Sodium {as Na) R et SR SN - 4 - ‘wana.sevgnw--m-tmm;m-_..
s Potassium{as®) ppm | 18.00 : - 513025 (Part 45) 1994 Reaff 2014
! 18 iron {as Fe), mg/l mg/L 0.16 03 No relaxation | 15:3025{Part 53) 1934 G
K .j 16, Flusride (as F) mgll 0.8 1.0 2 1.5 max 1513025 (Part 60)1964;Reall 2
. Nitrate (a5 NO3) mylL 02 3 B Wordaton | a0 TaGRa ”T :
Il‘- 21 Phosphate A mg/L 3.60 2 - APHA~PD. o 5
| [ = Copper (as Cu) ma/L 0.00060 D05 15 max 53025 (Part ;u}:mm s
| @ | cobaksCol me/L S : s APHA i
r ' '| 24. Mercury (as Hg) ma/L N.D. 0.001 = -|smnswi¢§?"m ' frod
l: | 25 Cadrrium (as Cd ) mg/L N.D. 0.01 No relaxation |s}3uzs49a¢t'3¢] m-ll.édf'zﬂ;df. :
3 I~ 26. | selenium(asse] m/L 0.0014 e =) No relaxation | APHA=PD
| Arsenic (as AS ) il BDL 005 GDSmax | ISR0ESFARAD 008
T T & T T ST, TR e e No relaxation maiﬂ"ﬁuxﬁ:m
"= Zine [a=2n) w1 0.080 = 5 15 max [573025(Part 49) 2004
30. Chiomiom (a8 G ) meiL 0.0008 0.05 Norelaxation | 16:3025 (Pat52)2004 :
'. ETR Aluminium (as Al) mg/L N.D. 0.03 0,2max. 15;3025_{1"&::53_333? % W e
| 32, Boron (B) mg/L . 0.040 0.05 1.0 max’ Ismiﬂ P mm o) 1
LT Microbiological Parameters ;
[ERTE Total Plate Count Chofmi Nil 10 cfu/mi To0cio/mi | 1816221951 :
sy Faccal Coliform mi absent Absent absent 15116221981
g E.Coll ml absent Absent absent 516221981 o3
T ek Salmonella ml absent Absent absent 15:1622-1981 :
'_ 5. Yeast & Mould Count mi absent Absent ahsent 15:1622-1981 . L :

N.D. — Not Detectoble; BDL Below Detection Limit ; cfu- Colony Forming Unit 4
= Neﬁm _32‘;, e : 9{'“_____.-@1""“
Checked by ; ; Authorized Signatory

|
B : S : Orrector Page2of2 - :
' | Remarks: i - s
| [ +  The above results are related only totests perform d on the sampl i tof mmaﬁﬂwmaﬂmﬂ!&ﬁ.‘nm

+  This reportis not to be reproduced wholly.orin part can not be used as evidence in the couklbbina MlandlOahtibdbsiiea

in any advertising media without our special permission in writing. Salempur Ra,lp'ulaﬁ.. Roorkee

«  Sample will be destroyed after 15 days of reporting unless otherwise specified. :
| =3 +  Report refers to the sample submitted to us and not drawn by ETEA Lab., unless mentioned otherwise.
F | . Result in parenth is from subcontract =
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E-mall : ashwani_lakhani@redifimail.com
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(House of Pollution Monitoring, Analysis & Consultancy Services)
Works Place : Khasra No. 1102,
Industrial Area, Salempur Rajputan,
Ruorku - 247 wguunramma ;

s The above results are relsted only to lests performed on the sample. Mdmhm._
+  Thisreport ks not to be repruduced wholly orin pnmlun not be used as evidence In the court of law &
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+  Sample will be destroyed afier 15 apdnpuﬁquluuuumqmﬁd.
*  Report refers to the sample submitied to us and not drawn by ETEA Lab., unless mentioned otherwise,
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Test Report No; ETEA/WS/58814/21 Date:18.11.2021
Work Order No. & Date: 58814, 1612112021 & e RN
—~ ‘”g.
Date of Sampling 12112021 Date of Recelpt of Sample 12112021 1
Sampling Procedure: AS per 5:3025 (Part 1) 1987 Reaffirm. 2003 _ ey A
Date of Start of Analysis 13.11.2021 Date of Complation of 18112021 i =
(mm%) [k
Sl.No. | Test(s) Conducted Unit Test Results | ‘Standards (Efluents Test Method (53025) |
ging in st .
L |cdour ' e Light Black Absent 15:3025(Para) 1983 | L
2. Odour - Odour present Absent 15:3025{Part 5) 1983
3. Turbidity NTU 13.6 25 15:3025(Part 10} 1984 I
4. | Tatal Suspended Solids i 118.550 00 Tssozmpartin o8 3
5. | ot Dissolved Soiids “mgt 790,614 21000 15:3025{Part 16) 1984 ol
7 e o 99,163 ; saoseantie o8 ] - i
L > q AL
7. | Oll& Grease ma/L i 7.6 10 15:3025(Part 39) 1991 4
23 (CHEMICAL PARAMETERS) SN h
R = i 5595 15:3025(Part 11) 1983
2 | BoD mg/L 13250 30 15:3025(Part 44) 1993
3, | cop ma/L 350.00 250 153025(Part 58) 2006
No ba Q‘qg‘ ﬁ;{. (afeow
Checked Irr
Dlroctor ;
Remarks: '*r-:t,&'/
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Works Place r Khasra No. 1102,
Industrial Area, Salempur Rajputan,
Roodoee 247 ssz(uuarakhand)

4t : ashwani_ lakhani@redifimail.com

emcroorkeeb3@gmail.com
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ENVIRONMENT MANAGEMENT CENTRE

C Environmental Testing & Appraisal Laboratories
(House of Pollution Monitoring, Analysis & Consultancy Services)

Mailing Mﬂnu 13-A
- 2478
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Tast Raport No: ETRA/WS/58815/21 Date18.312021
Work Order No. & Date: 58815/21 & 12.11 2021
Name and Address of M,[s'Tdenginm&hdmsLtd Order Referenca :
Customer Sugar Unit, Khataul, Distt- Muaffarnagar,U . ok
Sample Description/Type Sampla Collected by Laboratory
Sampling Location {i'iduitrlﬂ premises Sample Quantity / Packing 2L No-PCean |
Date of Sampling 12.11.2021 Date of Recalpt of Sample
Sampling Procedure: AO1per 15:3025 [Part 1) 1987 Reaffirm, 2003
Date of Start of Analysis 13112021 Date of Camplatian of 18112021
Analysis i
: RE
(PHYSICALP, _ :
Sl. No. | Test(s) Conducted Unit Test Results  Standards (Effluents Test Method (IS 3025)
discharging in stream) WA -
L Colour - Colourless Absent 15:3025{Part 4 1983
2 Gdour g Gdorbess Absent S3025(Fan5) 1983 | |
Y Tarbidity NTU 3 5 “RSoEPR TR |
A Tmalsmm Solids mg/L 12,250 m_' : Is.smstput 1888 :
T g e e s il = RIS
3 Total Solids mL C R e < R0 (Far 16) 1984
% Oil & Grease mg | 4.0 10 15:3025(Part 39) 1991
0 T ICHEMICAL PARAMETERS) . S
I pH - 7.50 5595 15:3025(Part 11) 1983
2 ) et 14.20 S0 53025 (Part 44) 1993 |
3 cop e/t 13050 750 TS3025(Part 58] 3006
Q\ » —:;:—-‘\ : T2 /
Checked by ({2 7 A T
oiiran aNo. 1102, Indl. Area
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j U.P. Pollution Control Board
Ei CONSENT ORDER

Ref No. - Dated : 20/03/2020
69587/UPPCB/MuzaffarNagar(UPPCBRO)/CTO/
water/MUZAFFARNAGAR/2019 e
To,
Shri TARUN SAWHNEY
M/s TRIVENI ENGINEERING AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI
Triveni Engineering And Industries Ltd Village Sheikhpura Sugar Unit Khatauli MUZAFFAR
NAGAR,251201
MUZAFFARNAGAR

Sub:  Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. TRIVENI ENGINEERING AND
INDUSTRIES LIMITED SUGAR UNIT KHATAULI

Reference Application No :6241865 Dated :20/03/2020

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. TRIVENI ENGINEERING
AND INDUSTRIES LIMITED SUGAR UNIT KHATAULI is hereby authorized by the board for
discharge of their industrial effluent generated through ETP for irrigation/river through drain and
disposal of domestic effluent through septic tant/soak pit subject to general and special conditions
mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 01/01/2020 to 31/12/2021 .
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P, Poﬂuﬁnﬁwp‘l&gm

Nishi Kumar Chauhan csuhan
Date: 2020,03.20 16:44:42 40530

CEO
C-3.
Enclosed : As above
(condition of consent):
Copy to:  Regional Officer, U.P. Pollution Control Board, Muzaffarnagar. Nishi Kumar 02t sty
T ishi Kumar
Chauhan /- pueZenis
CEO
Mg C-3.
m

—_—

FACTORY MANACER
TRIVEN ENGG. & INDUSTRIES LTR
Suger Unit, Khataul!



U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s. TRIVENI ENGINEERING AND INDUSTRIES LIMITED
SUGAR UNIT KHATAULI vide

Consent Order No. 6241865/ Water Dated : 20/03/2020

4()

4(b)

4(c)

CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of Sugar Cane-16000 TCD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The quantity of maximum daily effluent discharge should not be more than the following :
Effluent Discharge Details

S.No Kind of Effulant Maximum daily | Treatment facility and
KL/da

discharge point
Domestic

Septic Tank -
Industrial 1935 KLD l ETP

Arrangement should be made for collection of water used in process and domestic effluent
scpa:atclﬁ in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
erguent. It should also be ensured that domestic effluent should not be discharged in storm water
in.

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.

Domestic Effulant
S.No Parameter Standard
1 Total Suspended Solids As per EPA Rules 1986
2 BOD As per EPA Rules 1986
3 coD As per EPA Rules 1986 i)
4 Qil & Grease As per EPA Rules 1986
5 Quantity of Discharge 600 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the standard lay down under the notification issued by MOEF&CC vide its GO no
GSR 35 (E) dated 14/01/2016.

Industrial Effulant

Standard

|

Quantity of Discharge | 1935 KLD (For irrigation and
Reuse in process

- Stamdard” .
__ Total Suspended Solids As per EPA Rules 1986
” BOD As per EPA Rules 1986
-— coD As per EPA Rules 1986
_— Oil & Grease As per EPA Rules 1986

Rates for different soil textures.

Loading rate in m3/Ha/Da

Loading




10.

L

12.

13.

15.

16.

17.

18.

19.

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
completely in accordance with irrigation plan.

The impact of treated effluent application on land is to be included further in E.LA. studies,
involving ground water monitoring point identified in close proximity to the unit.

The industry will have to ensure compliance of the permission from the CGWA before ground water
extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken.

The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB .

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time.

Specific Conditions:




1. The industry shall maintain strict supervision upon fluctuations in operating parameters with
respect to each treatment unit of the Effluent treatment plant

2. The E.T.P. unit operation line up Strengthening is to be maintained.

3. The industry will ensure the continuous and uninterrupted data supply from the OCEEMS to the
CPCB and SPCB

4. The industry should ensure the operation of the ETP in such a manner that it confirm the standards
lay down under the notification issued by MOEF&CC vide its GO no GSR 35 (E) dated 14/01/2016.
5. The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

6. Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

7. During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

8. Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
9. The newly provided treated effluent storage tank with 15 days holding capacity shall be connected
to E.T.P. unit operations & integrated with tertiary treatment stage.

10, Thg industry shall ensure deployment of qualified to step up self monitoring mechanism on 24 %7
Hours basis.

11. The industry shall implement treated effluent flow distribution measurement for irrigation
purposes completely in accordance with irrigation plan. :

12. The impact of treated effluent application on land is to be included further in E.I.A. studies,
involving ground water monitoring point identified in close proximity to the unit.

13. The industry will have to ensure permission from the C(?WA before ground water extraction and
it will be the responsibility of the industry to comply with the various conditions of the permission
taken.

14. E.LA. studies shall include comprehensive study of water & waste water balance in Addition to
the adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of
treatment technology & discharge of treated effluent completely for irrigation purposes in place of
discharge on surface water body. _

15. The industry shall deploy self monitoring task force to strictly observe & monitor treated effluent
discharge restriction on surface water body located in its proximity.

16. The industry shall also explore treated effluent re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant alternative mode of re-cycle.This step shall in
turn reduce hydraulic loading of effluent discharge as well as shall eliminate extraneous treated
effluent discharge possibility elsewhere.

17. The unit shall submit the audited balance sheet for the current year and the details of fees
deposited during last three years within a month failing which consent would be deemed void.

18. If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

19. The industry shall submit Environmental Statement in prescribed form V rule no.14 of E.P Rules
1986.

20. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/ plant machinery failing which
consent would be deemed void.

21. The industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.

22. The industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all
other applicable rules notified under E.P. Act 1986.

23. Industry shall install at sufficient height from the ground level Open to Network HD PTZ
rotation Camera at the Inlet, Aeration tank, Secondary Clarifier and outlet of Effluent treatment
plants for On Line Monitoring and its URL and password shall be provided to the UPPCB control
room.

24. Minimum 33% of the land on which unit is established will be covered and maintained by the
plantation of tall trees of suitable species as per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.

Issued with the permission of competent authority .






SR.NO | VARIOUS COMPANY YES/NO | REMARKS
PARAMETERS FIELDS [
I Applicant Name TARUN SAWHNEY | Yes
(MZFNO221NIN0018)
2 Industry Name and Address | Triveni Engg.& Yes
industries Itd Sugar Unit
Khatuli
3. Company Employee Name & | Nirannjan singh, Yes
Designation
4. Confirmation of diameter of | D(outer) 200mm Yes
Bore
5. Confirmation of pumping 40 H.P Yes
device as submitted in form
6. Status of Flow Meter Installed and Working | Yes
7 Status of RWH as submitted | Affidavit No Not
in form constructed
8. Status of ETP as submitted in | Working Yes
form
9, Status of digital water level Installed and Working | Yes
recorder
10. Verification of Discharge 100m™/hr Yes
against submitted in form




SR.NO | VARIOUS COMPANY YES/NO | REMARKS |
¥ B MARKS
ARAMETERS FIELDS
15 Applicant Name TARUN SAWHNEY | Yes =
(MZFN0221NIN0019)
2 Industry Name and Address | Triveni Engg.& Yes P
industries Itd Sugar
Unit Khatuli
3 Company Employec Name & | Nirannjan singh, Yes
Designation
4. Confirmation of diameter of | D(outer) 200mm Yes
Bore
5. Confirmation of pumping 40 H.P Yes
device as submitted in form
6. Status of Flow Meter Installed and Yes
Working
7. Status of RWH as submitted in | Affidavit No Not
form constructed
8. Status of ETP as submitted in | Working Yes
form
9. Status of digital water level Installed and Yes
recorder Working
10. Verification of Discharge 120m°/he Yes
against submitted in form

These are the following points which the Task force would like to draw your attention
regarding this application:

1. Against the submission of application, applicant mentioned 200mm as the diameter
of the GW extraction pipe and we found it same as mentioned in application.

2. The Pumping device is mentioned as 40 H.P. Since the pump is inside the borewell
50 we are considering it as true.

3. The Flow measurement device that is Flowmeter is installed on the pipeline and is in
working condition.

Ak

The Effluent Treatment Plant is also found to be in working condition.
The DWLR is also installed in the industries piezometer and is working properly.

6. The Discharge found at the time of verification is comparatively less than the actual
mentioned discharge in the application.




Field Verification Report by Task Force District Ground Water
Council Muzaffarnagar.

SR.NO

VARIOUS COMPANY YES/NO REMARKS
PARAMETERS FIELDS
1. Applicant Name TARUN SAWHNEY | Yes
(MZFN0221NIN0016)
2 Industry Name and Address Triveni Engg.& Yes
industries Itd Sugar
Unit Khatuli
3 Company Employee Name & Nirannjan singh, Yes
Designation
4, Confirmation of diameter of D(outer) 200mm Yes
Bore
53 Confirmation of pumping 40 H.P Yes
device as submitted in form
6. Status of Flow Meter Installed and Yes
Working
7 Status of RWH as submitted in | Affidavit No Not -
form constructed
8. Status of ETP as submitted in Working Yes
form
9. Status of digital water level Installed and Yes
recorder Working
10. Verification of Discharge 110m*/hr Yes
against submitted in form




SR.NO | VARIOUS COMPANY YES/NO | REMARKS
PARAMETERS FIELDS
I Applicant Name TARUN SAWHNEY | Yes
(MZFN0221NIN0017)
2 Industry Name and Address Triveni Engg.& Yes
industries Itd Sugar
Unit Khatuli
Y Company Employee Name & | Nirannjan singh Yes
Designation
4. Confirmation of diameter of | D(outer) 200mm Yes
Bore
S Confirmation of pumping 40 H.P Yes
device as submitted in form
6. Status of Flow Meter Installed and Yes
Working
s Status of RWH as submitted in | Affidavit No Not
form constructed
8. Status of ETP as submitted in | Working Yes
form
9. Status of digital water level Installed and Yes
recorder Working
10 Verification of Discharge 100m*/hr Yes

against submitted in form
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7. The Rooftop rainwater harvesting system is
' 4ty : .8y not constructed on the mdustry

Here we are attaching some pictures of the field verification.
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These figures shows DWLR and its current reading at that time.
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These pictures show the BW Extraction pipe and flowmeter of the borewell.-

At last we would like to say that these ten fields which are mentioned in the form are true
except Rooftop Rain water harvesting. No Rooftop rainwater harvesting is found in the

industry.
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